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[Authoritative English Text of this department Notification number PWD-B-FO0(5)/1/2024-
215075(Part-1) dated 03-09-2026 as required under clause (3) of Article 348 of the Constitution of
India] .

PUBLIC WORKSDEPARTMENT
NOTIFICATION
Dated Shimla-2, the 3rd September, 2026

No. PWD-B-FO(5)/1/2024-215075(Part-1).—Whereas, it appears to the appropriate
Government that a total of land measuring 20444-10 Square/Deci meter situated in Village/Up-
Mohal Chaura Maidan, Krishna Nagar, Bazar Ward Chhota Shimla, Up-Moha Bemloe, Up-Mohal
Chhota Shimla Khas, Muhal Upper Kaithu, Up-Moha Tara Hall, Up-Muhal Kalibari, Up-Mohal
Bazar Ward Lakkar Bazar, Up-Mohal Shankli, Muhal Sanjauli Chowk and Up-Mohal US Club,
Tehsil Shimla (Urban), District Shimla, Himacha Pradesh is required for public purpose namely
widening/improvement of various narrow/bottleneck points of Mgor District Road (MDR) 66-Cart
Road from Tutikandi to Sanjauli via Chotta Shimla and Major District Road (MDR) 67-Victory
Tunnel to Dhalli Chowk via Lakkar Bazar Road and for construction of pedestrian path near
Tibetan School, Chotta Shimla-Khasin public interest.

The Social Impact Assessment study was carried out by Social Impact Assessment (SIA)
unit and a report submitted/preliminary investigation by a team constituted by the Land Acquisition
Collector aslaid under rule (4). The summary of the Social Impact Assessment report / preliminary
investigation is as follows.—

The Government of Himachal Pradesh has issued Notification Vide dated
29-08-2024 under section 4 of the Right to Fair Compensation and Transparency in
Land Acquisition Rehabilitation and Resettlement Act, 2013 (30 of 2013) to carry out
Social Impact Assessment (SIA) study. The Social Impact Assessment (SIA) study was
carried out by the Socia Impact Assessment Unit for the purpose and a report has been
submitted to the Government. The Government of Himachal Pradesh has got
conducted that Appraisal Assessment of SIA study from the "Expert Group" notified
vide Notification dated 09-01-2025, which have recommended approval and
implementation of the land acquisition proposal, subject to payment of fair and lawful
compensation study in accordance with the provisions of the Right to Fair
Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement
Act, 2013, as project is socially acceptable, technically viable, economically sound and
essential for regional development and public welfare.

A total of approximately 200 number families are likely to be displaced due to the land
acquisition. The reason necessitating such displacement due to land acquisition for
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widening/improvement of various narrow/bottleneck points with the objective to improve
connectivity and provide smooth, fast and safe commuting and transportation services to the
commuters/ general public.

The Additional District Magistrate/Additional Deputy Commissioner, District Shimla is
appointed as Administrator for the purpose of rehabilitation and resettlement of the affected
families.

Therefore, it is notified that for the above said purpose, the detail of land under acquisition
isasunder-—

District Tehsi| Village/ Khasra No. Areain Classification
Up-Mohal (Sg.mtr.-Deci
Mtr.)
A. Widening/improvement of MDR-66 and MDR- 67
Shimla | Shimla | 1. Chaura 1005/892/1 118-82 | {H.
(Urban) Maidan 895/1 10218 | o w9<
896 43-57 g e
897 25-92 1.7 ™ gadbT ql
HISTeT
898 21-82 1., 3rET
899 06-00 g el
900 08-75 i, e
902/1 01-70 i, T
947/912/1 11-22 g dAed
930/1 924-72 INECET
1013/931/1 09-62 RIDECEE
1011/931/1 54-90 IDECEE
935 191-70 g Aed
936 132-42 i1y dsb
937 337-44 i1y dsb
Kita.. 15 1990-78
Shimla | Shimla | 2. Krishna 28/1 37-88 Y, AP aDT
(Urban) Nagar NS
211/1 18-30 i, T
212 59-74 1Y, gHM yFdl al
HiSTer
213 20-52 1Y AP 9 GHM
qaahT QT HiSTelT
214 24-22 19, 9B g g
qaahT QT HiSTelT
215 11-70 Y AP I GHH
qaenT 1 HiSTel
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216 09-30 14 7P g gD
qaahT QT HiSTelT
217 64-47 iy,
217/1 42-21 Y AP I gHH
(Bandobasti) U] AR FHTAT
221 61-27 Y. AP T g
EECIRCINE NI
222 04-38 g A
223 04-60 g A
224 04-80 iTH Al
225/1 09-36 T, el
226/1 11-00 iTH 3R
228/1 06-88 T, IR
235/1 09-00 1, ABH Ul &l
HISTeT
236 05-50 Y, _reT
237/1 06-60 i, T
238/1 20-16 .Y, AP TaDh!
IR ATl
239 08-55 g, RraT
240 59-63 T, Tl
241 27-37 iH. B gah!
MBS
242/1 04-20 g A
244/1 51-93 .7, HAHH D!
GBS
1846/246/1 08-21 Y, AP D!
LRSI
247 20-47 g, el
295/1 07-65 7, IR
296 07-90 iTH Al
297 08-68 Y, Qg aadhl
1120 15-12 1, wRET
1124 209-00 1, 9B gaD!
LIEKISEI
1125 16-08 T, Tl
1127 02-85 Y, RE=T
1128 06-84 g A
1129 10-40 SR ARBR
1130/1 64-10 SR ARBR
1131/1 09-80 iy AT
1154/1 115-02 .7, HAHH aDh
GBS
1155 10-60 T, el
1156 45-26 7. BT G
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1156/1 05-64 19 AsH
(Bandobasti)
1157 12-00 g el
1158/1 36-90 19 e @
AP UaDhl aI
HfSTe)
1159/1 09-24 iTq 3R
1160/1 232-60 IR
1161/1 07-12 SR ARBR
1162/1 21-99 g, e
1407/1 00-45 19, 9B yaD!
1408/1 41-75 SR ARBR
1409/1 28-50 SR ARBR
1410 10-50 A, A
1411 06-75 1., elemery gah
1412 147-06 SR ARBR
1413 04-88 g A
1414 07-35 SR ARBR
1415 17-25 SR ARBR
1416 73-58 SR ARBR
1417 09-04 SR ARBR
1843/1418 31-12 SR ARBR
1844/1418 05-72 i1 Bled
1845/1418 09-56 Y. 8lce udaT
cERISEI
1419 05-85 T, el
1848/1420 01-21 .7, el
1849/1420 06-54 7, el
1852/1420/1 08-08 T, Tl
1853/1420/1 03-10 g, el
1850/1421 37-35 i, slcal udaT
pEKISE
1851/1421 25-28 i, slced udaT
A AT
1422 15-25 SR ARBR
1423 09-62 SR ARBR
142471 58-37 T, IR
1425 76-30 TR ARBR
1447/1 17-93 i, A
1450 28-00 SR ARBR
1451 19-65 SR ARBR
1452 93-28 SR ARBR
1453 90-75 SR ARBR
1454 21-67 SR ARBR
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1455 11-88 SR ARBR
1456 05-70 A, A
1457 07-80 A, A
1458 04-62 19 as®
1459 68-75 iH. AGM Udn
PIERINE
1460 46-75 iH. ABM Udh!
qrg AR
1461 11-52 g el
1462 106-40 19 9B g g
qqhT gia ATl
1463 36-85 7 7B 9 gHH
YepT U ATl
1464 54-38 19 9B g g
qqhT gia ATl
1465 22-63 7, IR
1467/1 153-45 7, IR
1487 442-54 SR ARBR
1491 05-40 SR ARBR
1702/1 77-27 19 As®H
Kita.. 94 3434-72
Shimla | Shimla | 3. USClub 101/1 42-16 .Y, T
(Urban) 102 11-84 T e
105 34-85 19 9<®
106 02-88 g U8 |R
108/1 512-53 I
108/2 52-20 as
109 16-50 g deA
110 15-81 g el
111 54-83 19 g qE
112 28-09 BIPESEE
125 56-40 i, e
Kita.. 11 828-09
Shimla | Shimla 4. Bemloi 599/1 258-50 9
(Urban) 602/1 41-80 19 AsH
608/1 155-28 RIPECEE
Kita.. 3 455-58
Shimla | Shimla | 5. Up-Mohal Y, Hb™ yFdT al
(U rban) Chhota 166/1 13—05 .q.%_'?”
ShimlaKhas
168/1 13-75 | 17 3
169/1 03-84 i, ATl
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167 08-99 19 P bl
NS
1157/1 34-00 3 T
1158/1 59-21 R
1167/1 116-52 | 94 9%
1176/1 47-15 S g
1276/1208/1 06-60 SrTet faar e
Kita.. 9 303-11
Shimla | Shimla | 6. Bazar Ward Y AP 9 GHH
(Urban) Chhota 1 88-20 Bl T HISTel
Shimla
2 04-33 | AR
3 13-46 | 1.9 ¥
4 0950 | T
5 o150 |14 ¥
Kita.. 5 117-04
Shimla | Shimla 7. Sanjauli 365/1 07-14 17 as®
(Urban) Chowk ﬁ--ﬁ
367/1 24-88 v mf e
369 52-20 g AHH
371 03-41 19 BRI
372 04-73 g A
373 11-20 iTH. 7B
374 19-58 1., FH
375 05-60 g aifsar
376 20-48 g, HH
378 32-25 i slcd
379 4554 | NF HIM
330 22-20 g ded
381/1 10-40 ST ERBR
840/1 21-07 g ded
17 gHME I Ao
843/1 06-25 o wiforen
1Y AP d GHM
845/1 08-75 qaehT &1 HISTeT
Y AP d gHH
846/1 11-83 g @1 HRTe
847/1 10-08 g A
848 39-15 HebT T gebTl
849 07-40 i1.H ASH
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850 47-78 NIDERSEC AN
19 #bM Hear al
851/1 35-75 e
1891 47-40 g, T
836 05-00 1q BRI
Kita.. 24 500-07
Shimla | Shimla | 8. Upper iR gAfpT aoei
Urban Kaithu 940 42-19 JFhT &I ATl
044/1 78-27 iR gl ASD
965 25-15 IR HHfhT 37ETd
iR gafd= oot
966 35-24 TR YIS TP
HRTeIT
967 23-48 iR gAfe Sremar
iR qAfdT Bl
939/1 115-03 .
943/1 915-00 e IEgdl 3Tl
iR 9P a8
964/1 147-50 e
973/1 101-45 | IR gHAfb A
1009/1 29-78 iR qAfdT IR
1010/1 14-86 R gAfRT =
1011/1 04-50 S Hha
1012/1 217-75 S ARBR
iR 9Hf$H Bled
1033/1 66-00 T R e
1034 41-71 T ARPR
1035 53-40 iR AT IR
1036 10-80 IR HHfh AR
1037/1 47-12 R Al T =
Qdhl TUdh HISTl
1037/2 20-30 R Al x X
qdhl TUdh HISTl
1038/1 11-35 T ARPR
1039/1 12-50 iR gAfe eremar
1040/1 16-62 iR gqﬁo—vf T
1057/1 25-90
1064/1 62-25 ﬁq gﬂrﬁﬂ HET
1065 12-75 e fet fhed
1066 20-70 iR Al IR
1067 13-86 iR g el
1068 11-99 IR Al el
1069 44-46 R A T
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1070 05-70 Sirer fdetr fohe
1071/1 08-60 iR qHfPh AETAT
1073/1 42-28 iR gafd ded
1076/1 04-50 iR gafd A
1077/1 43-50 R gHfd= A

1078 19-31 ;ﬂa fet fores

1079 27-50 Wmﬁmﬁ AArETerd

1080 10-43 SiTet foetr fohe

1081 02-16 IR Al el
1082/1 10-02 | R AT W
1083/1 27-15 iR gafd e

1122 13-13 iR gafe e

1123 15-45 R gAlGT T8

1124 28-02 IR AP <

1126 40-70 I WRBR

1128 17-62 | R AT HSH
1128 /1 40-37 R AT ASh

CRAER)!
1129/1 06-90 iR g ASD
Kita.. 47 2585-25
Shimla | Shimla | 9. Up-Mohal 180/1 52-80 ST o [
Urban TaraHall 183 0624 | TRHAT wS®
184/1 49-25 iR Al ATel
753/205/1 53-88 R gAfHT =
754/205/1 31-95 R gAfG =

206 03-40 iR B IR

207 05-34 R gAfPT FAdRl

208 19-68 iR gafhT IR

209 0518 | X FAMGT HAaN
375/1 290-63 STel far fohes
377/1 742-64 S Aha

378 03-00 iR gAfhT Sl

379 1-44 R gAfRT <Y

380 1-44 iR HAlhT Tl
401/1 199-35 R qAfhT T®
409/1 182-27 TR ABS
522/1 128-64 R qAfhT T®
529/1 47124 | ST faer fow

531 29-53 IR gATS TR

532 14-65 iR AR HrAad

qapT 1| ATl
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533 67-27 SR Hhg
533/1/1 60-87 SR %S
534/1 385-39 T ABS
535 19-50 iR gAfh= qdei
IR gAfd Mem
536 7-68 et
iR qHfHA ABH
537 35-72 T T R
iR qHfHA ABH
538 76-88 SR N
539 03-60 iR gafe et
540 07-50 R qAfRT aRmaT
541 24-75 iR HfhA AT
542 10-80 iR gafd= el
543/2 16-77 iR qHIBA AT
544 17-22 | R Al IR
545 26-45 iR gafd e
546 23308 | N 3P D
qaehl &I HiSTell
547/1 04-85 R gAfGT <
IR gAfd Me™
594/1 27-00 e
595 19-91 iR Al Tell
596 36-32 R gAfhT dd
597 32-48 iR gAfh R
598 05-00 iR gafd e
599 68-50 iR HAfh 78Tl
600/1 55-97 IR Hfh e
610 44-55 iR gafd ded
611 14-40 iR gafh el
612 05-67 iR gAlhT BedR]
613 06-56 iR Al IR
614 04-05 iR gAlhT BedR]
615 41-00 iR gAfhT e
616 0504 | gL T A A
617 145-90 iR Al S
618 21-45 R AP FAdRI
619 31-72 2;5 et ATt 1
620 178-86 iR qHfPh AETAT
622/1 275 | EAPT T
qahT &1 HISTeT
623 22-48 iR gAfpT Tl
624 36-25 iR g Al
625/1 62-17 iR gAfea Aifea
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626 68-60 iR gAfhT <
627/1 16-50 iR H(PhA SR
629 27-72 iR gafd ded
630 02-50 R Al qrered
iR HfHA A
631 40-95 YahT A AT
iR (P R
632 05-06 BRI NN
iR A ABH
634 88-00 Pl A AT
635 6-74 iR gafd de
637/1 61-88 EREGET
638 19-50 R gAfeT g
639 04-20 iR gAfpA Arell
640 31-65 SR %S
641/1 89-60 BT
644/1 05-50 ERRET
645 26-00 IR gD 9P
hdl Uh HIGTAT
646/1 102-45 iR gAfd as®
653/1 07-20 iR Al ATell
654/1 12-75 ERISEE
Kitta.. 76 4775-91
Shimla | Shimla | 10. Up-Mohal 353/1 129-98 IR gHlB T
Urban Kalibari
355/1 59-24 R gAfhT IR
356 39-42 R qAfRT e
iR B ABH
357 37-00 qqhT Udh HiSTell
358/1 239-31 IR gafe srgrdr
358/1 graTaw! 134-46 SR Aqhe
360/1 408-00 N i 7
qapT &1 HSTel
362 41-58 iR Al 78Tl
iR g ST
363 02-20 T
366/1 14-62 iR gafd de
368 368-76 EERGET
iR gAfh Qe
369 15-60 =
370 02-56 iR HAfhT HIaM
371/1 20-10 iR qAfdT IR
560/1 756-01 EERGET
1169/562/1 177.68 | o1 W<
Kita.. 16 2446-52
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Shimla | Shimla | 11. Bazar 50/1 06-30 R b AP
Urban Ward Hedl AR FHTT
Ei:rer 51/1 06-25 S BT
52 12-96 iR gHfdpa ST
53/1 18-65 iR gAfh TaxT
54/1 04-72 iR HAfh ATell
55 12-46 iR qHIGA T
56 08-16 iR gHfe A
57 09-86 IR gAlGT BT
58 14-05 S 9%E
59 108-19 S 9%E
60/1 22-00 S A%ha
68/1 04-80 iR A ATett
69/1 113-72 S 9%E
70/1 12-82 SR %S
71/1 15-87 iR gafd e
72 85-00 S Ahe
iR 9P AT
73 05-72 T
74/1 15-67 T 9he
74/2 07-80 SR HhS
75/1 141-90 SR %S
76/1 114-37 T Adhe
78 10-15 R AfHT @
79 05-70 IR AR e
80 04-10 iR gAfe S
iR AfpA e
81 01-90 T
82 01-50 iR gAfpT <
83 1232 | R FEleT @™
iR gAfd e
84 20-60 -
85 32-34 iR gAfd =M
86 142-51 R 55.,\ T
Uckh] S HfoTol]
88/1 301-97 S PR
Kitta.. 31 1274-36
Shimla | Shimla | 12. Mohal 785/1 20-55 ERAAL]
Urban Shankli 786/1 11-62 R FATD T
836 26-25 iR qAfdT IR
837 13-50 IR gAfhT IR
838/1 12-96 S A%he
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839 144-24 S Ahe
840/1 18-07 iR A= ATetl
888/1 162-53 STe fder e
889/1 11-22 iR gﬁr% el
890/1 151-15
990/1 14-25 ﬁv gcrm el
1014 03-20 IR gAlh qras!
1015/1 419-07 T Hhg
1020/1 65-00 iR gq(P AP
1021 12-50 iR gAfdT €M
1022 00-90 iR gAfG aril BT
=52
1023 12-90 iR gafd e
1024 17-68 iR Al Telt
1025/1 183-52 iR gAfdT qb
TapT &1 AT
1026/1 160-31 iR gafh= e
1029/1 62-34 T ABE
1062/1 74-71 iR gq(H AP
1063/1 91-00 S ABS
1182/1 30-60 STl fdetr fohes
Kitta.. 24 1720-07
B. Construction of pedestrian path near Tibetan School
Shimla | Shimla | 13. Chhota 19 gHM Fedl b
Khas 6711 0560 |14 goM Tedl U@
HSTeAT
Kita.. 2 12-60
Total 20444-
Kitta.. 357 10Sg.mtr./
Deci.mtr.

This notification is made under the provision of Section 11(1) of the Right to Fair
Compensation and Transparency in land Acquisition, Rehabilitation and Resettlement Act, 2013
(30 of 2013) to al whom it may concern.

The plan of land statement may be inspected in the office of the Land Acquisition Collector,
HPPWD, Winter Field, Shimla-3 on any working day during the working hours.

The Government is pleased to authorize the Land Acquisition Collector, HPPWD and his
staff to enter upon and survey land, take levels of any land, dig bore into the sub-soil and do all
other acts required for the proper execution of the work as provided and specified in section 12 of
the said Act.
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Under Section 11(4) of the Act, no person shall make any transaction or cause transaction of
land i.e. sale/purchase etc. or create any encumbrances on such land from the date of publication of
this Notification without prior approval of the Collector.

Objections to the acquisitions, if any, may be filed by the person(s) interested within 60
(sixty) days from the date of publication of this notification as provided under section 15 of the Act
before the Land Acquistion Collector, HPPWD, Winter field, Shimla, H.P.

By order,

Principal Secretary (PWD).

OFFICE OF THE MUNICIPAL COUNCIL, JAWALAMUKHI
Email: mc.jawaamukhi@gmail.com Phone Number- 01970-222256

Proposed Amendment in Municipal Council Jawalamukhi (Property Taxation)
Bye-Laws, 2022

Dated the 25th June, 2026

No. 1163/M CJ/1986-1989/2026.—In exercise of the powers conferred under section 65,
202 and 217 of the Himachal Pradesh Municipal Act, 1994 (Act No. 13 of 1994), read with already
published Municipal Council Jawalamukhi (Property Taxation) Bye-Laws, 2022 dated 26-07-2022,
the House of MC Jawalamukhi in meeting held on 30-07-2026 with vide resolution no. 515(B) has
proposed to amend the Municipal Council Jawalamukhi (Property Taxation) Bye-Laws, 2022. The
same are hereby published in the Rajpatra (e-Gazette) Himachal Pradesh for the information of the
public as required under section 217. If any person(s) likely to be affected by these amended Bye-
Laws has any objection(s) or suggestions(s) to make in relation to the amended Bye-Laws, he/she
may send the same in writing to The Executive Officer of Municipal Council Jawalamukhi, within
a period of 15 days from the date of publication of the notification in the Rajpatra (e-Gazette)
Himachal Pradesh. The objections(s) or suggestion(s), if any, received the period specified above
shall be considered by the Municipa Council Jawalamukhi before finalizing the same.

The House has resolved to amend Clause 25 relating to the Occupancy Factor (F4),
whereby the value for Commercial Self and Commercial Let-out shall be 3 in place of the
previously notified value of 4. All other existing provisions in the already published Bye-Laws
shall remain the same.

Post the application of above proposed amendments the F4 (Occupancy factor) and F5 (Use
factor) shall be as detailed below:—

25. Occupancy factor (F4)/characteristics and its value—The occupancy factor and
its value shall be as under for the purpose of Clause () ibid:—

(i) Valuefor residential: (F4)

(@ Valuefor sdf residentia = 2 |(b) Valuefor Let-out residential = 2.5 |
Commercia self =3 Commercial Let-out =3
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(ii) Vaue per sg.mtr. for non-residential occupancy: (F4)

Executive Officer,
Municipal Council Jawalamukhi.

GOVERNOR’SSECRETARIAT
HIMACHAL PRADESH LOK BHAVAN, SHIMLA

NOTIFICATION
Dated the 8th September, 2026

No. 42-2/78-GS.—A Search-cum-Selection Committee was constituted for the appointment
of the Vice-Chancellor, Chaudhary Sarwan Kumar Himachal Pradesh Krishi Vishvavidyaaya,
Palampur, which was notified vide order of even number dated 15-05-2025. The Advertisement &
Notice were issued on 21-07-2025. Now, incompliance of the judgment of the Hon' ble High Court
of the Himachal Pradesh, Shimla in CWP No. 4259 of 2026 and CWP No. 5087 of 2026, the
Hon’ ble Governor (Chancellor), Himachal Pradesh has dissolved/withdrawn the same.

The new/fresh Search-cum-Selection Committee will be constituted and notified separately.

KAVINDER GUPTA,

Governor (Chancellor),

Chaudhary Sarwan Kumar Himachal Pradesh,
Krishi Vishvavidyalaya, Palampur.

GOVERNOR’'SSECRETARIAT
HIMACHAL PRADESH LOK BHAVAN, SHIMLA

NOTIFICATION
Dated the 8th September, 2026

No. 45-2/85-GS.—A Search-cum-Selection Committee was constituted for the appointment
of the Vice-Chancellor, Dr. Yashwant Singh Parmar University of Horticulture and Forestry,
Nauni, Solan, which was notified vide order of even number dated 21-06-2025. The Advertisement
& Notice were issued on 21-07-2025. Now, incompliance of the judgment of the Hon'ble High
Court of the Himachal Pradesh, Shimlain CWP No. 4259 of 2026 and CWP No. 5087 of 2026, the
Hon’ ble Governor (Chancellor), Himachal Pradesh has dissolved/withdrawn the same.

The new/fresh Search-cum-Selection Committee will be constituted and notified separately.

KAVINDER GUPTA,

Governor (Chancellor),

Dr. Yashwant Sngh Parmar University of
Horticulture & Forestry, Nauni, Solan (H.P.).
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In the Court of Sub-Divisional Magistrate, Bhattiyat at Chowari, District Chamba (H.P.)

In the matter of :

Smt. Neemo d/o Sh. Dhut, r/o Village Sangnahar, P.O. Turkada, Tehsil Bhattiyat, District
Chamba (H.P.)

Versus
General Public

Proclamation for the delayed birth registration under Section 13(3) of the Registration of
Births and Deaths Act, 19609.

Whereas, an application of Smt. Neemo d/o Sh. Dhut, r/o Village Sangnahar, P.O. Turkada,
Tehsil Bhattiyat, District Chamba (H.P.) has been received in this office through Additional
registrar (Birth & Death)-cum-Medical Officer of Health Chamba, District Chamba (H.P.) for the
delayed registration of her birth in accordance with Section 13(3) of the Registration of Births and
Deaths Act, 1969.

Whereas, it has been stated in the application that Smt. Neemo was born on
01-07-1965, but the registration of her birth could not be done within the prescribed period as
stipulated under the Act and Rules made thereunder.

Now, therefore, in order to verify and confirm the accuracy of the information provided,
this proclamation is hereby issued for the genera information of the public at large. Any person
having any objection or relevant information with regard to the delayed registration of the aforesaid
birth is hereby called upon to submit the same in writing to the undersigned within 30 (thirty) days
from the date of issuance of this notice.

In case no objection is received within the stipulated period, it shall be presumed that no
objection exists and the matter shall be proceeded with further in accordance with law.

Issued under my hand and seal on this 31st day of August, 2026.
Seal. Sd/-

Sub-Divisional Magistrate,
Bhattiyat at Chowari, District Chamba (H.P.).

In the Court of Sub-Divisional Magistrate, Bhattiyat at Chowari, District Chamba (H.P.)

In the matter of :

Smt. Shushma Thapa d/o Sh. Shyam Singh, r/o Village Kaluganj, P.O. Bakloh, Tehsl
Bhattiyat, District Chamba (H.P.)

Versus

Genera Public
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Proclamation for the delayed birth registration under Section 13(3) of the Registration of
Births and Deaths Act, 1969.

Whereas, an application of Smt. Shushma Thapa d/o Sh. Shyam Singh, r/o Village
Kaluganj, P.O. Bakloh, Tehsl Bhattiyat, District Chamba (H.P.) has been received in this office
through Additiona registrar (Birth & Death)-cum-Medical Officer of Heath Chamba, District
Chamba (H.P.) for the delayed registration of her birth in accordance with Section 13(3) of the
Registration of Births and Deaths Act, 1969.

Whereas, it has been stated in the application that Smt. Shushma Thapa was born on
25-08-1970, but the registration of her birth could not be done within the prescribed period as
stipulated under the Act and Rules made thereunder.

Now, therefore, in order to verify and confirm the accuracy of the information provided,
this proclamation is hereby issued for the genera information of the public at large. Any person
having any objection or relevant information with regard to the delayed registration of the aforesaid
birth is hereby called upon to submit the same in writing to the undersigned within 30 (thirty) days
from the date of issuance of this notice.

In case no objection is received within the stipulated period, it shall be presumed that no
objection exists and the matter shall be proceeded with further in accordance with law.

Issued under my hand and seal on this 31st day of August, 2026.

Seal. Sd/-
Sub-Divisional Magistrate,
Bhattiyat at Chowari, District Chamba (H.P.).

In the Court of Sub-Divisional Magistrate, Bhattiyat at Chowari, District Chamba (H.P.)

In the matter of :

Smt. Asha Devi d/o Sh. Duni Chand, r/o Village & P.O. Nainikhad, Tehsil Bhattiyat,
District Chamba (H.P.).

Versus

Genera Public

Proclamation for the delayed birth registration under Section 13(3) of the Registration of
Births and Deaths Act, 19609.

Whereas, an application of Smt. Asha Devi d/o Sh. Duni Chand, r/o Village & P.O.
Nainikhad, Tehsil Bhattiyat, District Chamba (H.P.) has been received in this office through
Additional registrar (Birth & Death)-cum-Medical Officer of Health Chamba, District Chamba
(H.P.) for the delayed registration of her birth in accordance with Section 13(3) of the Registration
of Births and Deaths Act, 1969.

Whereas, it has been stated in the application that Smt. Asha Devi was born on
24-03-1965, but the registration of her birth could not be done within the prescribed period as
stipulated under the Act and Rules made thereunder.



8366 o194, fedrare ueer, 10 RIdwR, 2026 /19 YISUG, 1948

Now, therefore, in order to verify and confirm the accuracy of the information provided,
this proclamation is hereby issued for the genera information of the public at large. Any person
having any objection or relevant information with regard to the delayed registration of the aforesaid
birth is hereby called upon to submit the same in writing to the undersigned within 30 (thirty) days
from the date of issuance of this notice.

In case no objection is received within the stipulated period, it shall be presumed that no
objection exists and the matter shall be proceeded with further in accordance with law.

Issued under my hand and seal on this 31st day of August, 2026.
Seal. Sd/-

Sub-Divisional Magistrate,
Bhattiyat at Chowari, District Chamba (H.P.).
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In The Court of Naib Tehsildar-cum-Executive Magistrate, Raja Ka Talab,
Distt. Kangra (H.P.)

FileNo. : /INTEH/2026 Date of Institution : 24-08-2026
Case Titled : Registration of Death

Sh. Avinash Kumar s/o Sh. Dev Rg Sharma, r/o Vill. Nerna, P.O. & Sub-Tehsil Rga Ka
Taab, Distt. Kangra( H.P.).

Versus
The General Public

Whereas, Sh. Avinash Kumar s/o Sh. Dev Rg) Sharma, r/o Vill. Nerna, P.O. & Sub-Tehsl|
Raja Ka Talab, Distt. Kangra (H.P.) has filed an application before the undersigned that date of
death of his brother is 15-02-1994 but due to ignorances and lack of knowledge it has not been
entered in the concerned Gram Panchayat register. He has further stated that he wants to get it
registered in Gram Panchayat Nerna, Sub Tehsil RajaKa Talab.

The applicant has attached non-availability certificate, recommendation of Additional Distt.
Registrar (Birth & Death) cum Medical Officer of Health Kangra at Dharamshala. Affidavit of two
witnesses namely Sh. Angrel Singh /o Sh. Babu Ram, r/o Vill. & P.O Taara, Sub Tehsil Rgja ka
Taab, Distt. Kangra (H.P.) & Sh. Surjit Singh ’o Sh. Amar Singh, r/o V.P.O. Bari, Sub-Tehsl|
RajaKa Talab, Distt. Kangra have been attached in support of hisclaim.

Now, therefore, in pursuance of section 13(3) of The Registration of Birth & Death Act,
1969 a proclamation to all General public concerned is hereby issued that objections in this regard
i.e. to enter the date of Death of his brother namely Sh. Pankg) Kumar s/o Sh. Dev Rgj Sharma shall
be heard by the undersigned on 30-09-26 in his court at Ragja ka Taab. Anyone having any
objections in the matter may do so on the said date and place in person or through lega practitioner
or higher recognised agent. In case non-appearence, the proceedings will continue ex-parte and
necessary action in this matter will be taken accordingly as per law.

Given under my hand and seal of the court on 29-08-2026.
Seal. Sd/-

Naib Tehsi|dar-cum-Executive Magistrate,
Raja Ka Talab, Distt. Kangra (H.P.).

In The Court of Naib Tehsildar-cum-Executive Magistrate, Raja Ka Talab,
Distt. Kangra (H.P.)

FileNo.: /INTEH/2026 Date of Ingtitution : 22-08-2026
Case Titled : Registration of Death

Sh. Prabhat Singh s/o Sh. Balwant Singh, r/o Vill. Laholi, P.O. Chhattar, Sub-Tehsil Raja
KaTalab, Distt. Kangra( H.P.).

Versus
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The General Public

Whereas, Sh. Prabhat Singh s/o Sh. Balwant Singh, r/o Vill. Laholi, P.O. Chhattar, Sub-
Tehsi| RgjaKaTalab, Distt. Kangra ( H.P.) hasfiled an application before the undersigned that date
of death of his Grand Father is 04-07-1985 but due to ignorances and lack of knowledge it has not
been entered in the concerned Gram Panchayat register. He has further stated that he wants to get it
registered in Gram Panchayat Chhattar, Sub Tehsil RajaKa Talab.

The applicant has attached non-availability certificate, recommendation of Additional Distt.
Registrar (Birth & Death) cum Medical Officer of Health Kangra at Dharamshala. Affidavit of two
witnesses namely Sh. Angrel Singh /o Sh. Babu Ram, r/o Vill. & P.O Taara, Sub Tehsil Rgja ka
Taab, Distt. Kangra (H.P.) & Sh. Ngjar Singh o Sh. Chunku Ram, r/o Vill. Mangdial, P.O.
Chhattar, Sub-Tehsil RgjaKa Talab, Distt. Kangra have been attached in support of hisclaim.

Now, therefore, in pursuance of section 13(3) of The Registration of Birth & Death Act,
1969 a proclamation to all General public concerned is hereby issued that objections in this regard
i.e. to enter the date of Death of his Grand Father namely Sh. Naranjan s’o Sh. Sohanu shall be
heard by the undersigned on 30-09-26 in his court at Rgja Ka Talab. Anyone having any objections
in the matter may do so on the said date and place in person or through legal practitioner or his/her
recognised agent. In case non-appearence, the proceedings will continue ex-parte and necessary
action in this matter will be taken accordingly as per law.

Given under my hand and seal of the court on 29-08-2026.
Seal. Sd/-

Naib Tehsildar-cum-Executive Magistrate,
Raja Ka Talab, Distt. Kangra (H.P.).

In the court of Dr. Ganesh Thakur, Marriage Officer-cum-Sub Divisional M agistr ate,
Shahpur, District Kangra (H.P.)

1. Sh. Deepak s/o GaloraRam, V.P.O. Bhanala, Tehsil Shahpur, Distt. Kangra (H.P.).

2.  Smt. Sonika d/o Tarlok Chand, Village Dhanota, P.O. Gopalpur, Tehsil Palampur
Distt. Kangra(H.P.) .. Applicants.

Versus

1. Genera Public
2. Locd Registrar, Gram Panchayat Bhanala . . Respondents.

Subject.—Application for the Marriage registration u/s 8 of registration of Marriage Act, 1996.

Sh. Deepak /o GaloraRam, V.P.O. Bhanala, Tehsil Shahpur, Distt. Kangra (H.P.) and Smt.
Sonika d/o Tarlok Chand, Village Dhanota, P.O. Gopalpur, Tehsil Palampur, Distt. Kangra (H.P.)
has filed an application u/s 8 of registration of Marriage Act, 1996 alongwith declaration in which
they have stated that they have solemnized their marriage on 13-04-2019 at Village Dhanota, P.O.
Gopalpur, Tehsil Palampur, Distt. Kangra (H.P.) according to Hindu rites & customs.

Therefore, the genera public is hereby informed through this notice that any person who
has any objection regarding the registration of this marriage can file the objection personally or in
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writing before this Court on or before 28-09-2026. After that no objection will be entertained and
marriage will be registered accordingly.

Seal. Sd/-
(DR. GANESH THAKUR),

Marriage Officer-cum-Sub-Divisional Magistrate,

Shahpur, Distict Kangra (H.P.).

In the court of Dr. Ganesh Thakur, Marriage Officer-cum-Sub Divisional M agistr ate,
Shahpur, District Kangra (H.P.)

1. Sh. Subhash Chand s/o Sh. Duni Chand, Village Bhatti, P.O. Rgol, Tehsil Shahpur,
Distt. Kangra (H.P.).

2. Smt. Sarita d/o Sh. Jagdish Chand, V.P.O. Samirpur Chakwan, Tehsil & Distt. Kangra
(H.P) .. Applicants.

Versus

1. Genera Public
2. Locd Registrar, Gram Panchayat Ambari .. Respondents.

Subject.—Application for the Marriage registration u/s 16 of Special Marriage Act, 1954.

Sh. Subhash Chand /o Sh. Duni Chand, Village Bhatti, P.O. Ragjol, Tehsil Shahpur, Distt.
Kangra (H.P.) and Smt. Sarita d/o Sh. Jagdish Chand, V.P.O. Samirpur Chakwan, Tehsil & Distt.
Kangra (H.P.) has filed an application u/s 16 of Specia Marriage Act, 1954 alongwith declaration
in which they have stated that they have solemnized their marriage on 13-04-2007 at Village Bhatti,
P.O. Rgjol, Tehsil Shahpur, Distt. Kangra (H.P.) as per Hindu rites & customs.

Therefore, the genera public is hereby informed through this notice that any person who
has any objection regarding the registration of this marriage can file an objection personally or in
writing before this Court on or before 28-09-2026. After that no objection will be entertained and
marriage will be registered accordingly.

Seal. Sd/-
(DR. GANESH THAKUR),

Marriage Officer-cum-Sub-Divisional Magistrate,

Shahpur, Distict Kangra (H.P.).

In the court of Dr. Ganesh Thakur, Marriage Officer-cum-Sub Divisional M agistr ate,
Shahpur, District Kangra (H.P.)

1. Sh. Ashish Sharma s/o Sh. Shiv Ram Sharma, r/o Near Hospital Road Shahpur, Tehsil
Shahpur, Distt. Kangra (H.P.).

2.  Smt. Reema Massey c/o Basil Massey, r/o 197D, Pocket-12 L1G Flats, Jasola, Okhla,
P.O. New Friends Colony, Distt. South Delhi .. Applicants.
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Versus

1. Generd Public
2. Local Registrar, Gram Panchayat Shahpur .. Respondents.

Subject.—Application for the Marriage registration u/s 16 of Special Marriage Act, 1954.

Sh. Ashish Sharma s/o Sh. Shiv Ram Sharma, r/o Near Hospital Road Shahpur, Tehsil
Shahpur, Distt. Kangra (H.P.) and Smt. Reema Massey c/o Basil Massey, r/o 197D, Pocket-12 LI1G
Flats, Jasola, Okhla, P.O. New Friends Colony, Distt. South Delhi has filed the application u/s 16
of Specid Marriage Act, 1954 alongwith declaration in which they have stated that they have
solemnized their marriage on 15-01-2025 at Nagar Panchayat Shahpur, Tehsil Shahpur, Distt.
Kangra (H.P.) as per Hindu rites & customs.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding the registration of this marriage can file an objection personally or in
writing before this Court on or before 28-09-2026. After that no objection will be entertained and
marriage will be registered accordingly.

Seal. Sd/-
(DR. GANESH THAKUR),

Marriage Officer-cum-Sub-Divisional Magistrate,

Shahpur, Distict Kangra (H.P.).

In the court of Dr. Ganesh Thakur, Marriage Officer-cum-Sub Divisional M agistr ate,
Shahpur, District Kangra (H.P.)

1. Sh. Ankit Bhardwg /o Sh. Kartar Chand, V.P.O. Basnoor, Tehsil Shahpur, Distt.
Kangra (H.P.).

2.  Smt. Reena Devi d/o Sh. Dershan Lal, Ward No. 10, House No. 13, Hamirpur, Tehsil
Hamirpur, Ram Nagar, Distt. Hamirpur (H.P.)

.. Applicants.
Versus
1. Genera Public
2. Locd Registrar, Gram Panchayat Basnoor .. Respondents.

Subject.—Application for the Marriage registration u/s 8 of registration of Marriage Act, 1996.

Sh. Ankit Bhardwg) s'o Sh. Kartar Chand, V.P.O. Basnoor, Tehsil Shahpur, Distt. Kangra
(H.P.) and Smt. Reena Devi d/o Sh. Dershan Lal, Ward No. 10, House No. 13, Hamirpur, Tehsi|
Hamirpur, Ram Nagar, Distt. Hamirpur (H.P.) has filed an application u/s 8 of registration of
Marriage Act, 1996 alongwith declaration in which they have stated that they have solemnized their
marriage on 15-05-2025 at Ward No. 10, House No. 13, Hamirpur, Tehsil Hamirpur, Ram Nagar,
Distt. Hamirpur (H.P.) as per Hindu rites & customs.
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Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding the registration of this marriage can file the objection personally or in
writing before this Court on or before 30-09-2026. After that no objection will be entertained and
marriage will be registered accordingly.

Seal. Sd/-
(DR. GANESH THAKUR),

Marriage Officer-cum-Sub-Divisional Magistrate,
Shahpur, Distict Kangra (H.P.).

In the court of Dr. Ganesh Thakur, Marriage Officer-cum-Sub Divisional M agistr ate,
Shahpur, District Kangra (H.P.)

1. Sh. Sanjay Kumar s/o Sh. Amar Singh, Village Khariri, P.O. & Sub-Tehsil Darini,
Distt. Kangra (H.P.).

2.  Smt. Kalpana Devi d/o Sh. Kama Kumar, V.P.O. Kharuhal, Tehsil Palampur, Distt.
Kangra (H.P.) .. Applicants.

Versus

1. Genera Public
2. Locd Registrar, Gram Panchayat Darini . . Respondents.

Subject.—Application for the Marriage registration u/s 16 of Special Marriage Act, 1954.

Sh. Sanjay Kumar /o Sh. Amar Singh, Village Khariri, P.O. & Sub- Tehsil Darini, Distt.
Kangra (H.P.) and Smt. Kalpana Devi d/o Sh. Kamal Kumar, V.P.O. Kharuhal, Tehsil Palampur,
Distt. Kangra (H.P.) has filed an application u/s 16 of Special Marriage Act, 1954 aongwith
declaration in which they have stated that they have solemnized their marriage on 09-09-2019
V.P.O. Kharuhal, Tehsil Palampur, Distt. Kangra (H.P.) as per Hindu rites & customs.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding the registration of this marriage can file the objection personally or in
writing before this Court on or before 25-09-2026. After that no objection will be entertained and

marriage will be registered accordingly.

Seal. Sd/-
(DR. GANESH THAKUR),

Marriage Officer-cum-Sub-Divisional Magistrate,
Shahpur, Distict Kangra (H.P.).

Inthe court of Dr. Ganesh Thakur, Marriage Officer-cum-Sub Divisional Magistr ate,
Shahpur, District Kangra (H.P.)

1. Sh. Adarsh Baouria o Rajeev Kumar, Village Kairi, P.O. & Tehsil Shahpur, Distt.
Kangra (H.P.).
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2. Smt. Dixit Angariad/o Sh. Sanjay Angaria, r/o Village Maog, P.O. Atiyala Dai, Tehsl|
Palampur, Distt. Kangra (H.P.) .. Applicants.

Versus

1. Genera Public
2. Loca Registrar, Gram Panchayat Bhanala . . Respondents.

Subject.—Application for the Marriage registration u/s 8 of registration of Marriage Act, 1996.

Sh. Adarsh Balouria s/'o Rgjeev Kumar, Village Kairi, P.O. & Tehsil Shahpur, Distt. Kangra
(H.P.) and Smt. Dixit Angaria d/o Sh. Sanjay Angaria, r/o Village Malog, P.O. Atiyala Dai, Tehsil
Palampur, Distt. Kangra (H.P.) has filed an application u/s 8 of registration Marriage Act, 1996
alongwith declaration in which they have stated that they have solemnized their marriage on
27-11-2025 Village Malog, P.O. Atiyala Dai, Tehsil Palampur, Distt. Kangra (H.P.) according to
Hindu rites & customs.

Therefore, the genera public is hereby informed through this notice that any person who
has any objection regarding the registration of this marriage can file the objection personally or in
writing before this Court on or before 20-09-2026. After that no objection will be entertained and
marriage will be registered accordingly.

Seal. Sd/-
(DR. GANESH THAKUR),

Marriage Officer-cum-Sub-Divisional Magistrate,

Shahpur, Distict Kangra (H.P.).

In the court of Dr. Ganesh Thakur, Marriage Officer-cum-Sub Divisional M agistr ate,
Shahpur, District Kangra (H.P.)

1. Sh. Robin Kumar o Sh. Kali Dass, Village Bhatech, P.O. Tharu, Tehsil Shahpur,
Distt. Kangra (H.P.).

2. Smt. Deepa Rani d/o Sh. Babeer Singh, Village Mohalla Narayanpur, Moulagarh
Sambhal, Uttar Pradesh-202 412 .. Applicants.

Versus

1. Genera Public
2. Locd Registrar, Gram Panchayat Tharu .. Respondents.

Subject.—Application for the Marriage registration u/s 16 of Special Marriage Act, 1954.

Sh. Robin Kumar s/o Sh. Kali Dass, Village Bhatech, P.O. Tharu, Tehsil Shahpur, Distt.
Kangra (H.P.) and Smt. Deepa Rani d/o Sh. Babeer Singh, Village Mohalla Narayanpur,
Moulagarh Sambhal, Uttar Pradesh-202 412 has filed an application u/s 16 of Specia Marriage
Act, 1954 alongwith declaration in which they have stated that they have solemnized their marriage
on 08-12-2023 at Billanbali, P.O. Baddi, Distt. Solan (H.P.) as per Hindu rites & customs.
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Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding the registration of this marriage can file the objection personally or in
writing before this Court on or before 25-09-2026. After that no objection will be entertained and
marriage will be registered accordingly.

Seal. Sd/-
(DR. GANESH THAKUR),

Marriage Officer-cum-Sub-Divisional Magistrate,
Shahpur, Distict Kangra (H.P.).

In the court of Dr. Ganesh Thakur, Marriage Officer-cum-Sub Divisional M agistr ate,
Shahpur, District Kangra (H.P.)

1. Sh. Manmohan Singh /o Sh. Jagdish Chand, Village Basnoor, Tehsil Shahpur, Distt.
Kangra (H.P.).

2. Smt. Anita Kumari d/o Sh. Sita Ram Ral, r/o Village Puraichak Thana Garah, P.O.
Vijayhar, Distt. Banka Bihar .. Applicants.

Versus

1. Genera Public
2. Locd Registrar, Gram Panchayat Basnoor . . Respondents.

Subject.—Application for the Marriage registration u/s 16 of Special Marriage Act, 1954.

Sh. Manmohan Singh s/o Sh. Jagdish Chand, Village Basnoor, Tehsil Shahpur, Distt.
Kangra (H.P.) and Smt. Anita Kumari d/o Sh. Sita Ram Rali, r/o Village Puraichak Thana Garah,
P.O. Vijayhar, Distt. Banka Bihar has filed an application u/s 16 of Special Marriage Act, 1954
alongwith declaration in which they have stated that they have solemnized their marriage on
21-05-2025 at Shiv Shakti Mandir Paddar Chamunda Goswami Vikas Kayan Sabha, Himachal
Pradesh, Distt. Kangra (H.P.) as per Hindu rites & customs.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding the registration of this marriage can file the objection personally or in
writing before this Court on or before 30-09-2026. After that no objection will be entertained and

marriage will be registered accordingly.

Seal. Sd/-
(DR. GANESH THAKUR),

Marriage Officer-cum-Sub-Divisional Magistrate,
Shahpur, Distict Kangra (H.P.).

Inthe court of Dr. Ganesh Thakur, Marriage Officer-cum-Sub Divisional Magistr ate,
Shahpur, District Kangra (H.P.)

1. Sh. Deeno Ram s/o Sh. Nodha Ram, Village Kanol, P.O. Salli, Sub-Tehsil Darini,
Distt. Kangra (H.P.).
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2.  Smt. Geetanjali Sharma d/o Sh. Neel Kanth Sharma, r/o Kapahi Niwas, House No.
257, Khaanchi, Mohalla, Khaniyara Road Kotwali, Bazar, Dharamshala, Tehsil Dharamshala,
Distt. Kangra (H.P.) .. Applicants.

Versus

1. Genera Public
2. Locd Registrar, Gram Panchayat Kanol . . Respondents.

Subject.—Application for the Marriage registration u/s 16 of Special Marriage Act, 1954.

Sh. Deeno Ram /o0 Sh. Nodha Ram, Village Kanol, P.O. Sdlli, Sub-Tehsil Darini, Distt.
Kangra (H.P.) and Smt. Geetanjai Sharma d/o Sh. Neel Kanth Sharma, r/o Kapahi Niwas, House
No. 257, Khajanchi, Mohalla, Khaniyara Road Kotwali, Bazar, Dharamshala, Tehsil Dharamshala,
Distt. Kangra (H.P.) has filed an application u/s 16 of Special Marriage Act, 1954 aongwith
declaration in which they have stated that they have solemnized their marriage on
10-08-2026 at Shri Mata Mansa Devi Mandir (Chamunda Mandir), Distt. Kangra (H.P.) as per
Hindu rites & customs.

Therefore, the genera public is hereby informed through this notice that any person who
has any objection regarding the registration of this marriage can file the objection personaly or in
writing before this Court on or before 30-09-2026. After that no objection will be entertained and
marriage will be registered accordingly.

Seal. Sd/-
(DR. GANESH THAKUR),

Marriage Officer-cum-Sub-Divisional Magistrate,

Shahpur, Distict Kangra (H.P.).

In the court of Dr. Ganesh Thakur, Marriage Officer-cum-Sub Divisional M agistr ate,
Shahpur, District Kangra (H.P.)

1. Sh. Chain Singh s/o Sh. Parshotam Chand, Ward No. 02, Village Hara, P.O. & Tehsl
Shahpur, Distt. Kangra (H.P.).

2. Smt. Sunita Kumari d/o Sh. Mahavir Singh, r/o Village Vanskti Nagar, ITIl. Field
Buxar, P.O. Buxar, Distt. Buxar, Bihar . . Applicants.

Versus

1. Genera Public
2. Locda Registrar, Gram Panchayat Shahpur . . Respondents.

Subject.—Application for the Marriage registration u/s 16 of Special Marriage Act, 1954.

Sh. Chain Singh o Sh. Parshotam Chand, Ward No. 02, Village Hara, P.O. & Tehsil
Shahpur, Distt. Kangra (H.P.) and Smt. Sunita Kumari d/o Sh. Mahavir Singh, r/o Village Vanskti
Nagar, ITl. Field Buxar, P.O. Buxar, Distt. Buxar, Bihar has filed an application u/s 16 of Special
Marriage Act, 1954 alongwith declaration in which they have stated that they have solemnized their
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marriage on 14-11-2024 at Shri Mata Mansa Devi Mandir (Chamunda Mandir), Distt. Kangra
(H.P.) as per Hindu rites & customs.

Therefore, the genera public is hereby informed through this notice that any person who
has any objection regarding the registration of this marriage can file the objection personally or in
writing before this Court on or before 30-09-2026. After that no objection will be entertained and
marriage will be registered accordingly.

Seal. Sd/-
(DR. GANESH THAKUR),

Marriage Officer-cum-Sub-Divisional Magistrate,

Shahpur, Distict Kangra (H.P.).

In the Court of Dr. Ganesh Thakur, Marriage Officer-cum-Sub-Divisional Magistrate,
Shahpur, Distt. Kangra (H.P.)

1. Sh. Bhumi Singh /o Sh. Sdligram, Village Thamba, P.O. Durgella, Tehsil Shahpur,
Distt. Kangra (H.P.).

2. Smt. Kalaso Devi d/o Sh. Saran Dass, Village Bhangyan, P.O. Balana, Tehsil Sihunta,
Distt. Chamba (H.P.) .. Applicants.

Versus

1. Genera Public
2. Locd Registrar, Gram Panchayat Durgella .. Respondents.

Subject.—Application for the Marriage Registration u/s 8 of Registartion of Marriages Act, 1996.

Sh. Bhumi Singh o Sh. Saligram, Village Thamba, P.O. Durgella, Tehsil Shahpur, Distt.
Kangra (H.P.) (Died on dated 20-07-2023) and Smt. Kalaso Devi d/o Sh. Saran Dass, Village
Bhangyan, P.O. Balana, Tehsil Sihunta, Distt. Chamba has filed an application u/s 8 of registration
of Marriages Act, 1996 alongwith declaration in which they have stated that they have solemnized
thelr marriage on 08-12-1980 Village Thamba, P.O. Durgella, Tehsil Shahpur, Distt. Kangra, H.P.
according to Hindu rites & customs.

Therefore, the genera public is hereby informed through this notice that any person who
has any objection regarding the registration of this marriage can file an objection personally or in
writing before this court on or before 30-09-2026. After that no objection will be entertained and
marriage will be registered accordingly.

Seal. Sd/-
(Dr. GANESH THAKUR),

Marriage Officer-cum-Sub-Divisional Magistrate,

Shahpur, Distt. Kangra (H.P.).



8376 o193, fdrae uqen, 10 RIawR, 2026 /19 HIGUS, 1948
9 IQTed 4 99 STgR HRIGRI IUSIEGNI, Soire, forar wiTer (fZovo)

HbeAT 0 : 7085147 /2026 [ HhadAT © GO A ARG UL : 05—10—2026
a1l PTG &1 gol ared, ardl g g €10 9o f3rhell, T80 dorre, e wivsr, f2ovo |
ERIG|

JATH ST-d

WA U5 aRI ORI (oG Aol H Wil &1 9W §ow dRa diadd M YF 31 o
ATl 93 8Tl & 9ol a1l 9T Y3 571 9ol ardd g3 (F8Tell g6l &)+ aR |

A POT YF &1 gol ared, ardl Ta g €0 we f3repedl, T80 IS, tar wiet, fZovo
q 3faTeTd BOl H WRAT—UF ORI 8 b I8 H8ldl 3N, T80 IO § Y—@rl & qoIl JIod
A § R AW de1d M YA 2 g ol G FETer € | Safd ureil @1 oret AW 9 e
g3 &1 gof et gF Erer € | {8 39 g d)a d9id $T U3 31 9ol offd Y3 Ferer fhan
S |

3d: FI—TERYT Bl 39 AR & ArgH 9§ Gfad fbar oran € & afe fedr aafad o
39 9R ¥ DI IOR/TRIS 8 A 98 fQA[d 05—10—2026 BT Jag 10.00 dof $H R H
T AT ThTeld- BION PR U IoR /UaRIST U BY Fbel & | =gqr uref=r o &
FEHaR S e ulRd ax 3§19 |

31TST &I 24—08—2026 HT WX BXIER T HIBY gIRT aTeld A SINI §aTT |

AER | IR / —
BRIBRT TUSIEIBNI,

JorTer, fTetr wireT (fRowo) |

g 37aTeld Sl WA SR BRIGN SUSTADHNI, Soire, frerm wiver, f2ovo

|AT <dl G & AT M, AR Ta BT, S0 HRAL q80 doire, T ST,
faowo |

CEiE)
3 STaT
TR U5 SR RT 13(3) 579 Td H& USHHROT ST 1960,

[T <dl QA A gl M FaRl A wearn, S0 HeiRAl, T80 dorre, e T,
fRod0 <1 9 arETeld H AU YOIRT & b IHHT ST faid 20—02—1954 Pl G HedToT,
S0 FERAT § 3T o, IR 39 IR UAd & RBIS H USRI 1 HRaraT S FHhT | 37: 3
USRI & 3 ey ST |

A A AICH & WA ¥ AIARIRY & gfaa fear orar € fe afe fo=h afdm o
SWIGd ¥ /TG & Yoo aR § g o /Yal 8 al 98 faid 05—10—2026 &1 Gag
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10.00 91 IATATT AT TPTATT BIOR JATHR JUAT FOIR / TARTST UL R AhdT 8 | IAT SR
S /TG B USIARU IR QY IR B & ST | S9a IWI [l W JBR &1 Dls I

JoR / TARIST A T SATUAT |

3ol fa&=ih 24—08—2026 P A BXIER d HIEBY  3f&Teld §RT SN BT |

AER | IR / —
PRIPBNT TUSTIETHNI,

sor1er, 7ot wiTeT, f2oYo |

9 ST TEUIIER UG BRIGRI SUSIIGRI, davla uawd!, fSer wiTsT, f2ovo
bl 7 : 11 /2026 AR Ul : 22—09—2026

ST AT <dl A e RiE, il T d|ie, SreER 9 dedildd daedl, [Tl BT,
foo |

o

3MH ST /UM 9a1ad oIalg

AT U SAfARH gRT 13 (3) ST U9 Y USiIRYT A=, 1969.

A Adr <l gA e g, MRl 19 derE, SieuR 9 qgdia gaed, e i,
feovo 7 =9 drafer H WRH—U U fhur g fF AR O Md dClE, SIRER 9 dedid
TRl H faeid 23—10—1981 ®I B3N ©, oI UM UARIT dIals & AWl § qof 9 ¢ |

31d: 319 STABR §RT WAARIRY HI Jfad fhar onar & & 39 R sl aafdq & a8 A0
SR Ud UaRTST & o I8 fedAidh 22—09—2026 BT JENESKIRNI BT IMETeld H UTd: 11.00 g9l BIOR
BIBR AU JAMYRT TS DHRAT AT © | 918 Yok AATE PIg W IOR AT TRTSl Plfdel FAIT o
BRI a2 A dT 41 & ST GolidbRoT & MY UTH Yo odclg &l UIRd &R fed SIe |

ST R 22—08—2026 BT AR BXAER G HIER Afed oTNI far am |

AR | AR / —
PRIBN] TUSTIEIBT,

Ty, RSt wimer (fRovo) |

9 IIQTAd TENIIRR Ud Erd gAredr yerd #oft, desiie dawdl, e sirsr (fRovio)

HbaAT 7 fehe gepe TR U
52 /26 A gl 23—09—2026

2l Blell I G Do ¥, N T STRgRI, SIHeR Tced, dedld Tawdl, ol
EaRSIREEO
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SATH ST-d

v ——a @1 ORI TR IR |

3l Blell T Y Pad M, Faril Ta STHeRl, S[HER g, dedld uaodl, el
FHITST, fRod0 1 §9 Ir|Ted H AU §RT Grd fHar 2 o umefl &1 a1 drell &9 4
wefl & fUdT T 3 A Had M B, URT NG RS Heldl SIgRgRI, UCar < Udig 4
s T A9 BHie], X fUAT BT A bod SOl © | Silfe Teld 19 &of © | 31d wredl 3ueT g U
fOdT & 9 @1 gORI BT SURI Fel A qol BTSN ATl HRAT dTEdT 3 |

3d: 39 IABR ERT 3 SIaT Bl Frod b Smar 2 fb SWad M & goRIT R
frxft BT PIS TaRIST B AT 98 fAAid 23—09—2026 BT IATIAT d ThTidT 59 HIATT § BIOR
BB IoR U X FHdT & | BIOR 7 M B G H (HARBI HIIATEl 3 § ollg SIrgd |

AT fRAId 22—08—2026 BT AR BXER G AIEX Afed oINI far Tar |

AER | IR / —
TS AHTEAT TIH 0y,
aedTel gaed!, frer wirsT (fRovo) |

9 3ICTeld PRIGR] TUSIGRT U9 A9 dedldeR, SY dgdld dicdl,

fStem wireT (fRomo)
et <o feber Hepe dNIE SRR :
65 / RNTK/2026 S fafer gofraRor 21—08—2026

ST Preretm <dl g wfig o e @, Fardl 19 9re], SThER didl, dgdidd SaTell,
fStetr siTeT, fRovo |

ERIE

JATH ST-d

a9 ——TAT—ua SR gRT 13(3) 57 Td J& USHHROT 374, 1969,

FIATIRYT BT 3 STAER & "egd A giod fhar sirar 2 &6 ifaRea fSen IRRgr o=
vd Jg—E—q fafbcdr e SirsT Refd gHemell o 3fUe U HHib 2920, [&Al®
11—08—2026 & ATEIH W 2 FBreretr <41 gl wnffa & s /M, Fardl e are1, SR diar,
dedled SaTetl, Tl ®iTsT, fRArae U9 @ Wd & o @ facifdd Goiiexol &1 dFeT ST
PRIATE! B S AT Bl 9ol 2 | O Rble & JFAR WIRAT BT o1 &7 15—04—1963
DI ZIAT o1, FTHHT YoiiaproT MR F9a & WicR Hefed a9 v=rad a1 RVRER & Rafs 9 g
e HRATT ST FhT & |




o103, feamaeT uewn, 10 RIawR, 2026 /19 WISUE, 1948 8379

A 39 SYAER @ ARIH W AIARRY B giad fear Ser g f6 st Brerer <dr ot
ST fafer 15—04—1963 &1 GoliaRoT Hafd a8 d=amad fFiTe & Réfe d g9 fbu o° & R
¥ Ife & afdd &1 ®Ig MUy &1, a1 I8 AT AT IhTAd NSRRI Bl IIaTaad H 59
IIAER & UHIRT 8 @ fAfy & 05 feAf & iR fodr ff o g & SuRYd 8iax o
MUY &S HRaT Fhdl & | FId G99 & WA SR 7 39 IT MR o1 9 &= dl JRa
THaRBT BIRIAE] 3T § ol SR o Ay oo &) & ey uiRd @ &y S, gds
SURTT BIs YaRTS 9 GAT SRAT |

Y8 TABR IfaTd g W EWIER I 319 faih 21—-08—26 DI NI 83T |

AER | IR / —
HRIBNT TUSIBNI T ATId TEUTR,

IU—dgdId dlear, e sirer (fRowo) |

9 JSTId A9 dedIeiaR U9 Wege JaEd fga Joft, aedia Isig,

fSterm ®iRTsT (fR0M0)
[ENGESEN ARG ARGIRAT fre & GIGERENII
821893 / 2026 18—08—2026 GERsIG 22—09—2026

ST TR <l Uil BRA1, SUAH BAM d=s 4F g, Fardl @8t SfeRT dieT arel,

qeId dSrg, Tl wirsT (fRovo) | - grfea |

BITe, f2oMo |

2. Sl e <d oot Al M gF figs, Mari Aq'Te SiERn, Aol 9r$l, dgdrd
gerg, e sirer, fovo |

3. Al A <dl fdgar < oA g g s, aril Here ofeRn, dion 9rel,
dediTet gsIg, e sireT, f2o%o © AT |

STHT TeTell QAT Ol BRA, SUAM 83 aws 43 Ries, Mar! AgTer sfiesT, |ier ars),
dedad g8, e Sirer f2ovo 7 39 Fried # Y @rdr/@rden [0 104 /120, @RI F0
375, 379 f<T 2, YPHET TGS 00—13—36 TICIAX RAT HETA IS, TEUIA TSIE DI THUTH B
IR yA-uF U fHar 21 ufqard so 3, s < fgar 97 A1 B dR—9IR GEA O
BRI B drac[e A FHAT AR T8I 8 T R8T § IR A & Wiieiar @l ST Wel udl A © |
wrfefar = W gfardy Sadl <@ &1 TS uar Wed B dR Al raHdr SR @ 7 | R s
RIATAI BT W U BIAT © & Aiaral $a) <41 Bl ARy a¥ie | o 8l fear o
b 2 |

31 gfearal 0 3 BENl <4 faerar <91 AT Pl 9 SIISR D ARIH W Gfd fhar S
2 5 g8 feqid 22—09—2026 I UId: 10.00 T ITATIAT AT Thlold JSEER & AR
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IURYT ETHR AYAT IoR /TR UL X AT IR B IR H Yhaxhl HRIAET 3 H
g SO @R QMY efeel UIilRd #x Ay SUT 9 918 IRRg U9 fsll Y s &1 IoR

TARTST WThT | BRI |

I8 FIABR ATl f&AIP 21—08—2026 PI WX BXKIER d HIBX AfRT 3faTeld H SR 83T & |

AER | EATEIRT / —
ERIS aHTRdl fadra soft,

deddl gsIg, [Tar st (fRovo) |

9 T 41 dAferd HAR, TeHAaR Uq SRIBR JUSIDN, STIREYR,

St wivreT (fRoMo0)
q0 w0 7016147 /2026 frey S99 gofraxoT arRrg ueft : 13—10—2026
AT <4 gl fbe Reg RI0M, T AGQ), STHER S, dedd SRR, Tl direT,
feodo il |
CEIE|
3T STt REIREISE

v —S 9 g7 USiiaxoT AT, 1969 @1 ORT 13(3) & d8d ST UGBl B HIA—U |

AT <41 ueh fhee Rig oM, M9 FGQ], STHER e, dedd SIIfHEYR, el diTe,
%oqoﬁwwﬁmﬁm—wwwﬁgwﬁwmamﬁmﬁsﬁ%gﬁmw
g3 e RHg oM, Ta d€d], STHER S, dgdidd wiewsgu fSTell @iTeT, f2odo &1 o
fadi 10—02—1973 I Ta F<Ql, SIHER ST, Tl Glﬂl%l%g'\l et wivrer, f2ovo, wmM™
AT STl H B3 & | UR] AATIAE WX G B SH BT YSHPRUT AR eRATell 1 g fpefl )
IRIR & [ F UM UAFd ST & Aferd H g9 8] $RAT © | A Wi < &
AEEH Y U JF & STH BT UOIBRUT DR Pl Qe TH G-I ST Bl SRl HRAHT @8]

=

3w & afded B WIBR dRd gU $9 3AER, /G 9 Tl gRT 3H
STAT B! Jlad fBar S & 6 afe fedl aafda o wishar diar <41 uel feem Rig <o, ma
Aqal, SIHER ST, Tediel SRieyR, frelr Sirer, f2ovo & g3 &1 o faid 10—02—1973 &
USR] gR Dig SOk U4 TaRISl & df I8 STTelds AT ddblolad anrd Uell 13—10—2026 &l
QU8R 02.00 Fol BIFOR ST BIbR AUAT TaRTol U R AHAT © | 918 dRg Ueh {5l e
B IOR U RISl 81 AT ST T S GIIhROT BRI BT ¥ ST YSllbR, 4
A, T UARIT STl Bl 9TRa R & g |

UE SYABR WX TWIER g HIER 3AQTeld ¥ 3MSl Qi 19—08—2026 BT RN BT |

AR | IR / —
PRIBRT TUSTIEIHNI,

STARAEYR, fTelm SwiTeT (f2ovo) |
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In The Court of Sub-Divisional Magistrate Excercising the Power of Marriage Officer,
Jawalamukhi, Distt. Kangra (H.P.)

In the matter of :(—

1. Deepak Dhiman aged 25 years s/o Sh. Madan Lal, r/o Village Kalri, P.O. Phakloh,
Tehs| Jawalamukhi, Distt. Kangra (H.P.).

2. Babita Thapa aged 20 years d/o Sh. Bahadur Thapa, r/o Barabardiya-08, Duddha
Thanfena, Bardiya, Nepal .. Applicants.

Versus
General Public . . Respondent.
Subject.—Notice for registration of Marriage under Special Marriage Act, 1954.

The above applicants have filed an application u/s 16 of Special Marriage Act, 1954
alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they have solemnized their marriage on 10-01-2026 at Local Shiva Temple Kalri, Tehsil
Jawalamukhi, Distt. Kangra, H.P. and they are living as husband and wife since then, hence their
marriage may be registered.

Therefore, the genera public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objections personally or in writing before this
office on or before 06-10-2026 at 11:00 A.M. The objection(s) after 06-10-2026 at 11.00 A.M. will
not be entertained by this office and then the marriage will be registered accordingly as per the law
prescribed.

Issued on this 21st day of August 2026 under my hand and seal of this office.
Seal. Sd/-

Sub Divisional Magistrate —cum-
Marriage Officer Jawalamukhi, Distt. Kangra (H.P.).

9 IIRTAd BRIBRI JUSIOGRI, R foten wivTer (f2ovo)

ghaH 0 : 813038 /2026 B gHROT : ST USRI g Ul : 24—09—2026

AT g AR G 2N ey =, AR e dREe, S[ehER dv™le, dEdid oRd,

TN dard avdre, e wiTsT, fovo e |
CEIE|

A STl B IRCICN

v —S1 T g7 doliaxoT ST, 1969 1 ORT 13(3) & TEd ST UoaRUl B IrRAT—u7 |
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ST gl |ARI g2 A1 AT =, ARl Ma dReTe, SThER dREle, devild YR,
I YA d)ETe, T SiTer, fRodo 7 9 oTaTerd H URiI-Ud I &9 gl U HRA U
e fbar & b IASI I (e 02—02—1962 PI G dREIC, SIHER dRHIE, Tedd R,
UM YaRIT ORETE H B3l & | TR STSMdael SAD o BT GolldRo] R U9 Garid e
H T BRAMT AT E | 3F: VIR §H AT & HEGH W AU SH Pl US(IBROT BRI Pl AR
T T=TIT GRETE BT SR BRI ATee 2 |

31 WS @1 aded WIPR HRA U, STABR &I /FART §RT AW Sl Bl Gferd
fpar Sirar © o afe fodl safda a1 EReIm b1 SURIGd &1 ST Al 02—02—1962 & USHBRYT dR
PIs IoR Td TaRTST 81 O 98 FATId AT IhTerae dRRg Ul 24—09—2026 PI BIOR ARTAT 8
JUAT IR d YaRTol U dR Fohdl & | 918 arg Uell {6l fe &1 IoR U TaRTSl 81 G
ST @ QURIG Sl a=iiar <dl g il fiema a< &1 o= i &1 usiid -1 & 3fasT
IU—IT YSIIBR, ST g Jg, ITH Gardd dReTe Bl gikd &R Ay e |

g SYABR WX TWIER 9 HIER AQTeld | 31l Q1 24—08—2026 BT SIRI BT |

e |
gqﬁ-rgﬂﬁa/_
HTIBRI SUSTIRIBTY,
Rel, T3TelT BitTsT (f2o%o) |
9 ITad HIDGRI TUSIODGRI, R, Rrer swireT (fRovo)
HpheAT F0 813037 /2026 f UHROT © ST H TSR] aRRg el : 24—09—2026
S BT <dl gAT S0 ’gor ¥, FER T9 gEell U, SIeER dvdle, dedid R,
M Gard ovEre, e sirst, f2ovo | - yTfe |

3 SIaT BRIGCICN
v ——<1=1 9 g Uil AR, 1969 @1 R 13(3) & ABd ST USHHRUT &g HAT—uF |

Tedld oRel, UM dagd aREre, e STl f2050 7 9 JeTed H WU 7Y & g
Uel R BY 3N BAT § b SHHI ST &l 18—12—1955 &I g geall U, S[HER GRHEIT,
TEAIS ke, U YA IRETE H B3l & | URT] SIS SHS ST &1 Golldvol R+ I
UaTId el | 5 HRardT AT © | 31T WIRRT 39 <RI & HIEH | (U ST BT USHhRUT
FRA BT AT UTH YA dRETS BT SIRT BRI aTET 2 |

31d: TTIRAT T JMTde WIBR HR gY SeABR GeAT / JATEl §RT M ST Bl Jfaa faa
Sirar g f afe fee aafea a1 dvem &f SwRiad & 5 fafSr 18—12—1955 & USHHRT dR Blg
SOR Q4 YaRTSl & O 98 SMTeldd a1 ghlefdd daRid Uil 24—09—2026 HI IR I7QTeAd Bl
JUAT ISR G YARTSl U PR Fhal & a7 arRrg Uell {4l B &7 SR UG YaRTSl Fai Gl
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SR 9 SURIGT ST DIl <dl g2 &1 Igoll M &I S A Bl USiipd &R & AT
Y- GONBR, ST G F, T Jamrd IRETe ST URd $x f3g ST |

YT 3IATR W TWER T AIER QT ¥ 31T [&1dh 24—08—2026 BT SRI BT |

ATER | EIIETRd / —
HTIIDBNT USRI,

oRd, e wivreT (fRovo) |

g AT 5 g R, FIPN TSGR, (AE TEdIdeR) SU—agsild erux),
e fe=iR (fRowo)

HPEHT AT : 16 / B&D/2026 ARIG VSRl : 14—08—2026
ST TR ST g 80 BRT ), R A, Su—dgdid e, e fF=iR (fBovo)

ERIE

M ST U™ TaRId Hie Su—dedid <oy, frerm fa=ik (f2odo)

v ——I77aT JPheHT ST JFfT IRI—13(3) T UG J&g UoldxvT ST, 1969.

ST TR ST AT & BT ), Faril Wks, Su—dgdld e, el f=iR (fRovo) &
qi-ua g e affeN e =ik Rerd ReFTus & dalad 3w HFW-
KNR(B& D)/25/26-9644-45 fadid 28—12—2025 dE¥IciaR MaR & ARIA ¥ 9 31QTdd H U
TIRI—U3 29 UF Afed UTK gof ©, O 3fded o U o fafYy 06—09—1974 UTH U
A% H qof PR IR 3N fHar B |

31 AAARIRYT BT 9 S¥AER & ArgH A gfad fear orar g & afe m o 9% @
Reare # S 1R ST &1 o7 fafr feFie 06—09—1974 TS U S9 R f=fl ¥l YR &1 BT
IOR / VARG 8 Al g8 39T SOk g UaRTol U A8 & HIax 39 IfETard § U &Y | Ife S
Al I Plg SR g UYaRIol UST Fel B3N A o4 Ud Fcg M, 1969 &1 &RT 13(3) &
AT R ST B o9 I 9 garad #e & AfeRg H g9 BT B A UIRd fhy ST |

ST feih 25—08—2026 DT BN BEIER T HIEY Afed 3STold & WM fhar T |

e | FXATEIRT / —
PRIBR] GUSTIIBT,
SY—agdrel <oy, e =R (fRowo) |

9 IIQTAd BRIBRI TUSINGRI, dgdid Sifs TR, Rtar #AvEr (fRowo)
faTeT S0 : 8073214 /2026 TRRG HOTR3T : 26—08—2026 TRIG U : 15—09—2026

Gulab Singh s/o Late Sh. Dhanu Ram, r/o Village Tikri Mushera, Tehsil Joginder Nagar,
District Mandi, H.P. . .Applicant.
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Versus

General Public . .Respondent.
An application u/s 13 (3) of Birth & Death Registration Act.

Gulab Singh s/o Late Sh. Dhanu Ram, r/o Village Tikri Mushera, Tehsil Joginder Nagar,
District Mandi, H.P. T 39 <IRITa ¥ e Ud / eufi—ud [OR &R I8 AR fhar g b
IAD! A AT <4l gT 30 &7 M Bl g fa1d 12—03—1982 BT gg AT | Wl I Il
@ 7Y I 7 dard feas) et @ o Ud J4og IR # gof 7Rl g3 2| o s oo
PR D AR & Y |

31 HIHATERYT 3TH Sl Pl 59 IR] $eABR D AgH A o a1 omar & b 3R
<l BT SuRIad wreft & a1 IR fH YR BT BIg SoR /UaRIST 81 df 98 feid 15—09—2026
BI U 10.00 91 AP JLTERIER] & FHET AT 9 qhleia UKgd bR Feball /Adhd © | MM
ST B SR W SWRIK e Ud AT P Dls |l SoR /YRS URd 9 81 @I IR H S
%G THARBT BRIAR! M H <l ST |

3151 fh 26—08—2026 DI BAR EXIER d HIBR aleld | STRI Gall |

AER | FXARIRT / —
PRIBN] TUSTIEB,

SIS R, Rterr 7ot (fRowo) |

In the Court of Sh. Sunil Kumar, H.P.A.S,, Sub-Divisional Magistrate, Sangrah,
District Sirmaur, Himachal Pradesh

1. Sh. Yash Pal o Late Sh. Heera Singh, r/o Village Dimaina, P.O. Korag, Sub-Tehsil
Haripurdhar, District Sirmaur, Himachal Pradseh.

2. Mrs. BimlaKhatri d/o Sh. Karan Bhadur, Temporaily residing at Kotkha (Shimla) and
permanent r/o Krishanpur Nagar Palika, Nepal.

Versus
General Public

Subject.— Delayed Registration of Marriage under section 8(4) of the H.P. Registration of
Marriages Act, 1996.

Sh. Yash Pal slo Late Sh. Heera Singh, r/o Village Dimaina, P.O. Korag, Sub-Tehsil
Haripurdhar, District Sirmaur, Himachal Pradseh and Mrs. Bimla Khatri d/o Sh. Karan Bhadur,
Temporaily residing at Kotkha (Shimla) and permanent r/o Krishanpur Nagar Palika, Nepa have
filed an application aongwith affidavits in the court of the undersigned stating therein that they
have solemnized their marriage on 03-02-2020 but due to some inadvertent reasons they could not
get their marriage registered.

Therefore, objections are hereby invited from the General Pubic through this notice that if
anyone has any objection regarding registration of this marriage, they can file their objections
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personally or in writing before the court of undersigned on or before 24-09-2026. After that no
objection shall be entertained and marriage will be registered accordingly

Issued under my hand and seal of the court today on 25th August, 2026.

Sedl. SUNIL KUMAR (HPAS),
Sub-Divisional Magistrate,
Sangrah, District Srmaur (H.P.).

T e ST geeTd RiE SIqR, Wee |dredr fgdid 407, Jedie AR,

fStem RxER (RRowo)
s IM WU I S AEA o, I3 Hiee, FaR UM 9 SEHER Ml dedlid

AR, fotelm RRAR (fBovo) |

ERIE
JATH ST-d

SWIFd RiA—ua &l M Wy YA #Al A dd, §F Gies, Mari UM 9 STHER
ATl dedid ArRER, e AR (fRovo) 7 -—ora ifdf=as &1 Rt 37(1) & 3r=<id
U 3G URJA BR TG Al Tl AIST Sl H Y GT&T BT M IaRM & @I R
Gih% GOR PRAT B BIIGN AT H A TG HRaA HI AUT (AT 8| IS a1l T4
XTSI H SHG qTal $T A1 HihSs gl 8 Sldih oRd IRy ardhT Aol dF=dr | SHd
TIET &1 A dd M SO ®, SN Tad &9 2| Uil o9 MY SRATSId @ SR IR RToTRd
JTfAeIg qTHT ANST AT § 370 GTaT BT el A1 HidhS Guf HRAT AT8dl © |

31d: WAAEIRYT Pl $9 $¥IeR §RT gfud fhar S & 6 59 9wy 4 afe e aafad

P IOR IT UARIST 81 AT 98 I Aqar U+ el ufa=fer =1 @i 28—09—2026 & qd vl 01

PR feaw H 39 I|Tad # SURYA MR U foIRad TRl WRgd X | d9Ra QR dTal &

gmﬂﬁﬂm”ﬁﬁwwmmb dTepT HIST ST G9 PR GORI BRI B Qe TR PR
ST |

3ITST &I 24—08—2026 DI AY BIER T Hgx AfRd 37alald H SR g3l |

ATER | FXRIRT / —
FERIS aHTEdl fadrg siofl,

dedrel AR, fSter AR (fRovo) |

g QT H S $WT, IR STSIUHNI SU—qsde AIsIC,
e RRER (fRowo)

o HebedHl :

AT odl gE s aRtEr M, MErll 9 AR, UM Ued 9AnT, SThER ORI,
IU—dedd Iere, e RRAR (Rowo) |
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SATH ST-d

a7 —SRERT SR gRT 13(3) ST TG Fcg UoIIhRoT ST, 1969.

AT odl gE s aRtr M, MErll 9 AR, U™ Ued 9AnT, SThER UE,
IU—dgded Iere, el RIRAR (fRodo) &7 e RTer I™ReR (W 19 9) va == Fafdear
AIHRT A8 & U= HHAG HFW-N/ST/B& D/Delayed Cases/2026-5084, dated 10—08—2026 &
ERT 9T 837 ©, o urfian sroel o= fafr 01—12—1989 @1 U™ =mgd U=l & S U4 §cg
GSTTehRUT IFORER # GOl Al dred! &, [T Raers ad | ol =61 fdar a1 g | et
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In the Court of Neerja Sharma, HPAS, Marriage Officer-cum-Sub Divisional Magistrate,
Solan, Tehsil & District Solan (H.P.)

NOTICE UNDER SECTION 16 OF SPECIAL MARRIAGE ACT

Whereas, Sh. Rajat Kaushal son of Sh. Rajesh Kaushal, resident of House No. #77, Khurana
Niwas, Shakti Nagar, Ward No. 8, Tehsil and District Solan (H.P.) and Smt. Shivani Thakur w/o
Sh. Rgjat Kaushal, daughter of Sh. Manu Thakur, resident of Village Bhont (27), Tehsil and
District Shimla (H.P.)-171 003 have filed application for the registration of their marriage which
was solemnized on 23-11-2025 and they have been living as husband and wife ever since then.

And whereas, both applicants have submitted in their application and in their affidavites that
Sh. Rgjat Kaushal and Smt. Shivani Thakur were unmarried at the time of solemnization of their
marriage and were mgjor in age and having no prohibited relations to each other, debarring them to
marry each other. Both the applicants have requested for registration of their marriage.
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Notices have been served to al concerned and General Public to this effect that if anybody
has got any objection regarding the registration of marriage duly solemnized between the above
parties i.e. Sh. Rgjat Kaushal and Smt. Shivani Thakur, they may file their written objections and
appear personally or through their authorized agents before me within a period of thirty days from
the date of issuance of this notice. After expiry of the said period, the marriage certificate would be
issued to the applicants by this court post which no objection will be heard or accepted.

Issued under my hand and seal on this 29th day of August, 2026.

Seal. (NEERJA SHARMA HPAS),
Marriage Officer-cum-

Sub-Divisional Magistrate,

Solan, District Solan (H.P.).

Before Shri Jagpal Singh, Executive Magistrate-cum-(Tehsildar), Kasauli,
District Solan, Himachal Pradesh

Case No. Date of Institution Date of Decision
15/2026 21-07-2026 25-09-2026
Sh. Rati Ram s/o Sh.Garibu Ram, r/o Village Basala, P.O. Bhawguri, Tehsl Kasauli,
District Solan(H.P.) . .Applicant.
Versus
General Public . .Respondents.

Application under section 13(3) of Birth and Death Registration Act, 1969.

Sh. Rati Ram s/o Sh.Garibu Ram, r/o Village Basala, P.O. Bhawguri, Tehsil Kasauli,
District Solan (H.P.) has moved an application before the undersigned under section 13(3) of Birth
& Death Registration Act, 1969 alongwith affidavits and other documents stating therein that his
grandmother was died on 12-06-1986 at Village Basala, P.O. Bhawguri, Tehsil Kasauli, District
Solan (H.P.) as per affidavit furnished by the applicant & relevant documents attached in case file,
but his grandmother date of death could not be registered in the record of Gram Panchayat
Bhawguri, Tehsil Kasauli, Distt. Solan within stipulated period.

Hence he prayed for passing necessary orders to the Registrar Births & Deaths Registration
of Gram Panchayat Bhawguri for entering the same in the births and deaths records.

Therefore, by this proclamation the general public is hereby informed that any person
having any objection for the registration of delayed date of death of Smt. Puni Devi w/o Late Sh.
Kirpa Ram may submit their objections in writing in this court on or before 25-09-2026 at 10.00
AM., failing which no objection will be entertained after expiry of date.

Given under my hand and seal of the court on this 22th day of August, 2026.

Seal. Sd/-
(JAGPAL SINGH)

Executive Magistrate (Tehsildar),

Kasauli, District Solan (H.P.).
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CORRECTION OF NAME

[, Jaiwanti w/o Sh. Jagdish Chander, Village Bakhalag, P.O. Bakhalag, Tehsil Arki, Distt.
Solan (H.P.) declare that in my Aadhar Card my name is wrongly entered as Jai Wanti. Correct it
with my actual and correct name as per al other document as Jaiwanti in my Aadhar Card. All

concerned please note
JAIWANTI

w/o Sh. Jagdish Chander,
Village Bakhalag, P.O. Bakhalag,
Tehsil Arki, Distt. Solan (H.P.).

CHANGE OF NAME

[, Jitender Kumar s/o Sh. Amar Singh, r/o Village & P.O. Sultanpur, Tehsil & Distt. Solan
(H.P.) declare that | have changed my minor daughter's name from Taneya Tanwar to Tanya

Tanwar.
JTENDER KUMAR

s/o Sh. Amar Singh,
r/o Village & P.O. Sultanpur,
Tehsil & Distt. Solan (H.P.).

CHANGE OF NAME

I, Harnam Singh s/o Sh. Bhag Singh, r/o Village Tikkri (125), Tikar, P.O. & Tehsil Rajgarh,
Distt. Sirmaur (H.P.) declare that | have changed my minor daughter's name from Divanshi to

Divyanshi. All concerned please note for further.
HARNAM SINGH
s/o Sh. Bhag Singh,
r/o Village Tikkri (125), Tikar,
P.O. & Tehsil Rajgarh,
Distt. Srmaur (H.P.).

CHANGE OF NAME

I, Naukhi Ram s/o0 Sh. Sahi Ram, r/o Village & P.O. Deothi Majhgaon (5), Distt. Sirmaur
(H.P.) declare that | have changed my name from Naukhi Ram to Nokhi Ram. All concerned please

note for further.
NAUKHI RAM

50 Sh. Sahi Ram,

r/o Village & P.O. Deothi Majhgaon (5),
Distt. Srmaur (H.P.).
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CHANGE OF NAME

[, Putul Devi c/o Janak Dev Ram, Basal, Basal (48), P.O. Basa, Distt. Solan (H.P.)-173 213
declare that | have changed my son's name from Ansh Kumar (Previous Name) to Aashu (New

Name). All concerned please may note.
PUTUL DEVI
c/o Janak Dev Ram,

Basal, Basal (48), P.O. Basal,
Distt. Solan (H.P.)-173 213.

CHANGE OF NAME

I, Shakuntla Sharma (New Name) w/o Sh. Shayam La Sharma, r/o Village Hthni Ke Dhar,
P.O. Rehl Baichri, Tehsil Shimla, Distt. Shimla (H.P.)-171 011 declare that | have changed my
name from Shankutla Devi (Old Name) to Shakuntla Sharma (New Name). All concerned please

may note.
SHAKUNTLA SHARMA
w/o Sh. Shayam Lal Sharma,
r/o Village Hthni Ke Dhar, P.O. Rehl Baichri,
Tehsil Shimla, Distt. Shimla (H.P.)-171 011.

CHANGE OF NAME

[, Mohinder Kumar /o Sh. Kanhaya Ram, Village Kanwarla, Post Office Navgaon, Tehsil
Arki, Magrur-Tipra (238), P.O. Nagaon, Distt. Solan (H.P.)-171 102 declare that | have changed
my name from Mahinder Kumar (Old Name) to Mohinder Kumar (New Name). All concerned

please may note.
MOHINDER KUMAR
g/o Sh. Kanhaya Ram,
Village Kanwarla, Post Office Navgaon,

Tehsil Arki, Magrur-Tipra (238), P.O. Nagaon,
Distt. Solan (H.P.)-171 102.

CHANGE OF NAME

[, Bindu Ram s/o Sh. Chet Ram, r/o Village Chichwari, Roha (54), Rohal, Shimla (H.P.)-
171 208 declare that | have changed my minor son's name from Virj (Old Name) to Briz

(New Name). All concerned please may note.

BINDU RAM
50 Sh. Chet Ram,

r/o Village Chichwari, Rohal (54), Rohal,
Shimla (H.P.)-171 208.
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CHANGE OF NAME

I, Narvada Devi (New Name) w/o Sh. Roop Dev, Sub-Tehsil Kotli, Dhawansari (9), Mandi
(H.P.)-175 003 declare that 1 have changed my name from Narvedha Devi (Previous Name) to
Narvada Devi (New Name). All concerned please may note.

NARVADA DEVI

w/0 Sh. Roop Dev,

Sub-Tehsil Kotli, Dhawansari (9),
Mandi (H.P.)-175 003.

CHANGE OF NAME

I, Lopender Kumar s/o Sh. Ramesh Kumar, r/o Tehsil Chachyot, Kandhi (9), P.O. Saroa,
Distt. Mandi (H.P.)-175 124 declare that | have changed my name from L okesh Kumar (Old Name)
to Lopender Kumar (New Name). All concerned please may note.

LOPENDER KUMAR

s/o Sh. Ramesh Kumar,

r/o Tehsil Chachyot, Kandhi (9),

P.O. Saroa, Distt. Mandi (H.P.)-175 124.

CHANGE OF NAME

[, Alisha (New Name) d/o Sh. Surender Jeet, Nagrota (604), Mandi (H.P.)-175 001 declare
that | have changed my name from Kamla Devi (Previous Name) to Alisha (New Name). All
concerned please may note.

ALISHA
d/o Sh. Surender Jest,
Nagrota (604), Mandi (H.P.)-175 001.

CHANGE OF NAME

I, Shallu Rani w/o Sh. Birbal, r/o V.P.O. Bagwara, Tehsil Bamson Tauni Devi, Distt.
Hamirpur, Bagwara (44/2), Bagwara, Bhoranj, Hamirpur (H.P.)-177 021 do hereby declare that |
have changed my daughter's name as second a by of Shalu Rani (Old Name) to Payal Chopra (New
Name). All concerned please may note.

SHALLU RANI

w/o Sh. Birbal,

r/o V.P.O. Bagwara,

Tehsil Bamson Tauni Devi,

Distt. Hamirpur,

Bagwara (44/2), Bagwara, Bhoranj,
Hamirpur (H.P.)-177 021.
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CHANGE OF NAME

I, Surender Kumar r/o Near Farm House Kunihar, Tehsil Arki, Hat Kot (467), Kunihar,
Solan (H.P.)-173 207 declare that | have changed my son's name as Anave (Old Name) to Aarav
Chandal (New Name). All concerned please may note.

SURENDER KUMAR

r/o Near Farm House Kunihar,
Tehsil Arki, Hat Kot (467), Kunihar,
Solan (H.P.)-173 207.

CHANGE OF NAME

I, Amandeep Kumar (New Name) s’o Sh. Ashok Kumar, Ward No. 03, V.P.O. Sudher,
Tehsil Dharamshala, Sudher Khas, Kangra (H.P.)-176 215 have changed my name from Aman
Deep Kumar (Previous Name) to Amandeep Kumar (New Name). All concerned please may note.

AMANDEEP KUMAR

s/0 Sh. Ashok Kumar,

Ward No. 03, V.P.O. Sudher,
Tehsil Dharamshala, Sudher Khas,

Kangra (H.P.)-176 215.

CHANGE OF NAME

[, Arun Kumar s/o Shri Daya Ram, r/o Sub-Tehsil Junga, Shanet, P.O. Janedghat, Distt.
Shimla (H.P.)-173 217 declare that | have changed my minor son's name from Risheb (Old Name)
to Rishabh (New Name). All concerned please may note.

ARUN KUMAR

s/o Shri Daya Ram,

r/o Sub-Tehsil Junga, Shanet, P.O. Janedghat,
Distt. Shimla (H.P.)-173 217.

CHANGE OF NAME

[, Dixit o Sh. Sanjeev Kumar, r/o Village & Deothi Mahgaon, Tehsil Rajgarh, Distt.
Sirmaur (H.P.)-171 226 declare that | have changed my minor daughter's name from Anaya Sharma
to Annanya Sharma. All concerned please may note.

DIXIT

s/o Sh. Sanjeev Kumar,

r/o Village & Deothi Majhgaon,

Tehsil Rajgarh, Distt. Srmaur (H.P.)-171 226.
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CHANGE OF NAME

[, Bir Bahadur Oli s/o Sh. Jai Bahadur Oli, Village Kandru, Dhar (70), Shimla (H.P.)
-171 212 declare that | have changed my daughter's name from Suman (Old Name) to Suman Oli
(New Name). All concerned please may note.

BIR BAHADUR OLI

§/o $h. Jai Bahadur Oli,
Village Kandru, Dhar (70),
Shimla (H.P.)-171 212.

CHANGE OF NAME

I, Tsering Stobges s/o Sh. Yo Narbu, r/o Thakur Niwas, Village Shanahan (375), P.O.
Sanjauli, Distt. Shimla (H.P.) declare that | have changed my name from Tsering Stobges to
Chhiring Torkes Tamang. All concerned please note for further.

TSERING STOBGES

s/o Sh. Yo Narbu,

r/o Thakur Niwas, Village Shanahan (375),
P.O. Sanjauli, Distt. Shimla (H.P.).

CHANGE OF NAME

I, Rimpal Kumari w/o Sh. Joginder Singh, r/o Bakhog, Tali Bhujal (12), P.O. Bhujja. Distt.
Sirmaur (H.P.) declare that | have changed my minor daughter's name from Kabaya to Kavya
Kanwar. All concerned please note for further.

RIMPAL KUMARI

w/o Sh. Joginder Singh,

r/o Bakhog, Tali Bhujal (12),

P.O. Bhujjal. Distt. Srmaur (H.P.).

CHANGE OF NAME

I, Neeta Kumari w/o Sh. Ravinder Kumar, r/o Village & P.O. Kitpal, Tehsil Nadaun, Distt.
Hamirpur (H.P.) declare that | have changed my name from Anita Devi to Neeta Kumari. | shall be
known as Neeta Kumari for all purposesin future. All concerned please note.

NEETA KUMARI

w/o Sh. Ravinder Kumar,

r/o Village & P.O.. Kitpal,

Tehsil Nadaun, Distt. Hamirpur (H.P.).
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CHANGE OF NAME

I, Jamuna Guleria w/o Sh. Jagdish Chand Guleria, r/o Village & P.O. Surgjpur Bari, Tehsil
Sarkaghat, District Mandi (Himacha Pradesh) declare that | have changed my name from Jamna
Devi to Jamuna Guleria. | shall be known as Jamuna Guleria for all purposes in future. All

concerned please note.

JAMUNA GULERIA

w/o Sh. Jagdish Chand Guleria,

r/o Village & P.O. Surajpur Bari,

Tehs| Sarkaghat, District Mandi, Himachal Pradesh.

CHANGE OF NAME

I, Rakesh Kumar s/o Sh. Prem Singh, r/o Village Chah, P.O. Tour Jgjar, Tehsil Dharampur,
Distt. Mandi (H.P.) declare that | have changed my minor son's name from Aayush Thakur to
Aayushman Thakur. He shall be known as Aayushman Thakur for al purposes in future. All

concerned please note.

RAKESH KUMAR

s/o Sh. Prem Sngh,

r/o Village Chah, P.O. Tour Jajar,
Tehsil Dharampur, Distt. Mandi (H.P.).

CORRECTION OF NAME

I, Kumari Sanjeevana w/o Sh. Narender Singh, r/o Village Karyara Nichla, P.O. Karyara,

Tehsi| Dehra, Distt. Kangra (H.P.) declare that my name in my minor son Ayush's School record is

wrongly entered as Kumari Sanjeevna. Whereas, my correct name is Kumari Sanjeevana. All
concerned please note.

KUMARI SANJEEVANA

w/o Sh. Narender Singh,

r/o Village Karyara Nichla, P.O. Karyara,

Tehsil Dehra, Distt. Kangra (H.P.).

CORRECTION OF NAME

[, Vinod Kumar /o Sh. Vikram Chand, r/o Village Manjhot, P.O. Ropa, Tehsil & Distt.
Hamirpur (H.P.) declare that in Aadhar Card of my minor son bearing No. 8171 5285 6929, his
name is wrongly entered as Tejender Kumar. Whereas, his correct nameis Tgjinder Singh. He shall
be known as Tajinder Singh for all purposesin future. All concerned please note.

VINOD KUMAR

s/o Sh. Vikram Chand,

r/o Village Manjhot, P.O. Ropa,
Tehsil & Distt. Hamirpur (H.P.).
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CHANGE OF NAME

I, Kuldeep Singh s/o Sh. Amar Singh, r/o Chhau Bhogar (195), Kotidhiman, Sirmaur,
Renuka (t) (H.P.)-173 022 declare that | have changed the name of my minor daughter as Shruti
Tomar (new name) from Shuruti Tomar Aadhar Card No. 8959 1854 4721(old name) due to
variation of her name in her Aadhar Card etc. In future she shall be known by her new name
"Shruti Tomar". All concerned please may note.

KULDEEP SINGH

s/o Sh. Amar Singh,

r/o Chhau Bhogar (195), Kotidhiman,
Srmaur, Renuka (t) (H.P.)-173 022.

CHANGE OF NAME

I, Kemo w/o Sh. Jagat Singh, r/o Vill. Hewna, Barwas (23), Kamrau, Distt. Sirmaur (H.P.)-
173 029 declare that | have changed my name from "Kamo Devi" Aadhar Card No. 6806 3211
2975 to "Kemao" due to variation in my name in Aadhar Card etc. In future | shall be known by my

new name Kemo. All concerned please note.

KEMO

w/o $h. Jagat Singh,

r/o Vill. Hewna, Barwas (23), Kamrau,
Distt. Srmaur (H.P.)-173 029.

CHANGE OF NAME

I, Rgjesh Sharma /o Sh. Purna Nand, r/o Vill. Chai Mehrog, P.O. Panjahal, Distt. Sirmaur

(H.P.) declare that | have changed the name of my minor daughter as Suyash Garima (new name)

from Sunysh Garima Aadhar Card No. 4148 8186 8722 (old name) due to variation of her namein

her Aadhar Card etc. In future she shall be known by her new name "Suyash Garima'. All
concerned please may note.

RAJESH SHARMA

s/o $h. Purna Nand,

r/o Vill. Chai Mehrog, P.O. Panjahal,

Distt. Srmaur (H.P.).

CHANGE OF NAME

[, Jai Kumar Azad /o Sh. Jodh Mal Azad, r/o Village Bhalwan, P.O. & Tehsil Sarkaghat,
Distt. Mandi (H.P.) declare that | have changed my name from Dr. Jai Kumar Azad to Ja Kumar
Azad. | shall be known as Jai Kumar Azad for all purposesin future. All concerned please note.

JAl KUMAR AZAD

g/o Sh. Jodh Mal Azad,
r/o Village Bhalwan,
P.O. & Tehsil Sarkaghat,
Distt. Mandi (H.P.).
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CHANGE OF NAME

I, Sawarna Devi (new name) w/o Sh. Shashipal Sharma, r/o Village Kheel, P.O. Dharmour,
Tehs| Karsog, Distt. Mandi (H.P.)-175 010 declare that | have changed my name from Subhadra

Devi (previous name) to Sawarna Devi (new name). All concerned please may note.

SAWARNA DEVI

w/o Sh. Shashipal Sharma,

r/o Village Khedl, P.O. Dharmour,

Tehs| Karsog, Distt. Mandi (H.P.)-175 010.

CORRECTION OF NAME

I, Pawan Kumar s/o Sh. Lakh Ram, r/o Vill. Jarora, P.O. Dadhol, Teh. Ghumarwin, Distt.
Bilaspur (H.P.) declare that my minor son's name is wrongly recorded as Baby two of Seemain his
Aadhar Card No. 6731 3464 0704 whereas, correct name is Ishank as per al relevant documents.
Both names belongs to same person. All concerned note.

PAWAN KUMAR

s/o Sh. Lakh Ram,

r/o Vill. Jarora, P.O. Dadhol,

Teh. Ghumarwin, Distt. Bilaspur (H.P.).

CHANGE OF NAME

I, Shubham Rana s/o Sh. Raju, r/o Village & Post Office Baijnath, Tehsil Baijnath, District
Kangra (H.P.)-176 125 declare that |1 have changed my name in my Aadhar Card No. 4278 1654
5589 from Shabbu to Shubham Rana. Whereas my correct name is Shubham Rana All concerned

please may note.
SHUBHAM RANA
s/'o Sh. Raju,
r/o Village & Post Office Baijnath,
Tehsil Baijnath, District Kangra (H.P.)-176 125.

CORRECTION OF NAME

I, Kumari Sanjeevana w/o Sh. Narender Singh, r/o Village Karyara Nichla, P.O. Karyara,
Tehsil Dehra, District Kangra (H.P.) declare that my name in my daughter Muskan's school record
is wrongly entered as Kumari Sanjeevna. Whereas my correct name is Kumari Sanjeevana. All

concerned please note.
KUMARI SANJEEVANA
w/o Sh. Narender Singh,
r/o Village Karyara Nichla, P.O. Karyara,
Tehsil Dehra, District Kangra (H.P.).



8396 o194, fedrare ueer, 10 RIdwR, 2026 /19 YISUG, 1948
CORRECTION OF NAME

[, Milkeet Butail w/o Sh. Sadhu Singh, r/o Tanda, P.O. Rajpur, Tehsil Palampur, District
Kangra (H.P.) declare that my name in my Aadhar Card have been wrongly entered as Malkeet
whereas my correct name is Milkeet Butail. All concerned please note.

MILKEET BUTAIL

w/o Sh. Sadhu Singh,

r/o Tanda, P.O. Rajpur,

Tehsil Palampur, District Kangra (H.P.).

CORRECTION OF NAME

I, Sarwan Kumar s/o Sh. Doni Ram, r/o Village Khaira Uparla, P.O. Khera, Tehsl
Palampur, District Kangra (H.P.) declare that my name in my Aadhar Card have been wrongly
entered as Sarvan Kumar whereas my correct name is Sarwan Kumar. All concerned please note.

SARWAN KUMAR

/o Sh. Doni Ram,

r/o Village Khaira Uparla, P.O. Khera,
Tehsil Palampur, District Kangra (H.P.).

CORRECTION OF NAME

I, Parveen Kumar s/o Sh. Kushal Singh, r/o Village Rachiyara, P.O. Saperu Rachhiara,
Tehsil Palampur, District Kangra (H.P.) declare that my daughter's name in her Aadhar Card is
wrongly mentioned as Baby one of Banita whereas her correct name is Manya Kapoor. All
concerned please note.

PARVEEN KUMAR

s/o Sh. Kushal Sngh,

r/o Village Rachiyara, P.O. Saperu Rachhiara,
Tehsil Palampur, District Kangra (H.P.).

CHANGE OF NAME

[, Birender Kumar s/o Sh. Vijay Kumar, r/o V.P.O. Pathiar, Tehsil Nagrota Bagwan,
District Kangra (H.P.) declare that | have changed my minor daughter's name from Sanchi to
Samaira. She shall be known as Samairafor al purposesin future. All concerned please note.

BIRENDER KUMAR

s/o Sh. Vijay Kumar,

r/o V.P.O. Pathiar, Tehsil Nagrota Bagwan,
Didtrict Kangra (H.P.).
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CHANGE OF NAME

I, Monika Sharmaw/o Sh. Sanjay Kumar, r/o V.P.O. Chamned, Tehsil & District Hamirpur
(H.P.) declare that | have changed my name from Manika Rani to Monika Sharma. | shal be
known as Monika Sharmafor all purposesin future. All concerned please note.

MONIKA SHARMA

w/o Sh. Sanjay Kumar,

r/o V.P.O. Chamned,

Tehsil & District Hamirpur (H.P.).

CORRECTION OF NAME

I, Daya Ram Chauhan /o Sh. Nauya Ram, r/o Village Gahot, P.O. M.D. Galu, Tehsil
Sundernagar, District Mandi (H.P.) do hereby solemnly declare that my father's name has been
incorrectly recorded in my Aadhar Card as Naukar instead of his correct name Nauya Ram.

DAYA RAM CHAUHAN

/o Sh. Nauya Ram,

r/o Village Gahot, P.O. M.D. Galu,

Tehsil Sundernagar, District Mandi (H.P.).

CHANGE OF NAME

I, Vandna Kumari w/o Sh. Vinod Kumar, r/o Village Gujrera, P.O. Chabutra, Tehsl
Sujanpur, District Hamirpur (H.P.) declare that | have changed my name from Bandna Kumari to
Vandna Kumari. | shall be known as Vandna Kumari for all purposes in future. All concerned
please note.

VANDNA KUMARI

w/o Sh. Vinod Kumar,

r/o Village Gujrera, P.O. Chabutra,

Tehsil Sujanpur, District Hamirpur (H.P.).

CORRECTION OF NAME

I, Yashpati Devi w/o Sh. Veer Singh, r/o Village Dhelon Barahan, P.O. Dhangyar, Tehsil
Pachhad, District Sirmaur (H.P.) aged about 50 years, declare that my name has been wrongly
entered as 'Asha Devi' in my Aadhar Card No. 7243 7173 0668. My real and correct name is
"Yashpati Devi'. Y ashpati Devi and Asha Devi are the names of the same woman. In future | should
be known only by the name Y ashpati Devi.

YASHPATI DEVI

w/o Sh. Veer Singh,

r/o Village Dhelon Barahan, P.O. Dhangyar,
Tehsil Pachhad, District Srmaur (H.P.).
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CHANGE OF NAME

I, Tanisha Kaundal d/o Sh. Pankagj Choudhary, r/o V.P.O. Hatwas, Tehsil Nagrota Bagwan,
District Kangra (H.P.) declare that | have changed my name from Tanisha to Tanisha Kaundal. |
shall be known as Tanisha Kaundal for all purposesin future. All concerned please note.

TANISHA KAUNDAL

d/o Sh. Pankaj Choudhary,

r/o V.P.O. Hatwas, Tehsil Nagrota Bagwan,
District Kangra (H.P.).

CORRECTION OF NAME

[, Dinesh Kumar /o Sh. Ganga Ram, r/o Village Shilh (466), P.O. Bagachanogi, Sub-Tehsil
Bagachanogi, District Mandi (H.P.)-175 035 do hereby solemnly affirm and declare that my minor
son's name is wrongly entered as JHABENDER KUMAR in my son's Aadhar Card No. 2898 9667
9116 and my son's correct name is HAMENDER KUMAR. | want to change my son's name from
JHABENDER KUMAR to HAMENDER KUMAR.

DINESH KUMAR

s/o Sh. Ganga Ram,

r/o Village $hilh (466), P.O. Bagachanogi,

Sub-Tehsil Bagachanogi, District Mandi (H.P.)-175 035.

CORRECTION OF NAME

I, Anuradha Katoch w/o Sh. Manoj Katoch, r/o V.P.O. Molag, Tehsil Jaisinghpur, District
Kangra (H.P.)-176 089 declare that in certain documents and records, my name has been
incomplete recorded only as ANURADHA, my correct and complete name is "ANURADHA
KATOCH". "ANURADHA" and "ANURADHA KATOCH" refer to one lady. Therefore,
henceforth, my name shall be recorded and recognized only as "ANURADHA KATOCH" for all
Pruposes.

ANURADHA KATOCH

w/o Sh. Manoj Katoch,

r/o V.P.O. Molag, Tehsil Jaisinghpur,
District Kangra (H.P.)-176 089.

CORRECTION OF NAME

[, Priti Sharmaw/o Sh. Deepak R4, r/o Village Dabrera, P.O. Dughli, Sub-Tehsil Lambloo,
District Hamirpur (H.P.) Pin-177 029 declare that my minor daughter's name is wrongly recorded
as VAISHANVI SHARMA in her Aadhar Card, whereas her correct name is VAISHNAVI
SHARMA as per al relevant documents. Both names belongs to same girl. All concerned please
note.

PRITI SHARMA

w/o Sh. Deepak Raj,

r/o Village Dabrera, P.O. Dughli, Sub-Tehsil Lambloo,
District Hamirpur (H.P.) Pin-177 029.
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CHANGE OF NAME

[, Satish Kumar s/o Sh. Prem Chand, r/o Ward No. 2, V.P.O. Upper Menjha, Tehsil Sulah,
District Kangra (H.P.)-176 061 declare that my son's name has been wrongly entered in his Aadhar
Card as Baby one of Pooja. | have changed my son's name from Baby one of Pooja to Prakul
Chaudhary. He shall be known and identified by the name Prakul Chaudhary for all purposes. All

concerned please may note.
SATISH KUMAR

g/o Sh. Prem Chand,
r/o Ward No. 2, V.P.O. Upper Menjha,
Tehsil Sulah, District Kangra (H.P.)-176 061.

CORRECTION OF NAME

I, Sanjeev Kumar s/o Sh. Ashok Kumar, r/o Village Nihalgarh, Tehsil Paonta Sahib, District
Sirmaur (H.P.) hereby informed that my minor son's name is incorrectly recorded as Banieet
Kansay instead of VINEET KANSWAL in his Aadhar Card No. 4509 3835 2955. Therefore, the
same may kindly be corrected and rectified as VINEET KANSWAL.

SANJEEV KUMAR

s/o Sh. Ashok Kumar,

r/o Village Nihalgarh,

Tehs| Paonta Sahib, District Srmaur (H.P.).

CORRECTION OF NAME

I, Sneha w/o Sh. Surender Kumar, r/o V.P.O. Chamiana, Tehsil Sujanpur, District Hamirpur
(H.P.)-176 111 declare that my son's name is wrongly recorded as Dinesh Sadyal, whereas his
correct name is Dinesh Sadiyal as per all relevant documents. Both names belongs to same person.

All concerned please note.
SNEHA
w/o Sh. Surender Kumarr,

r/o V.P.O. Chamiana, Tehsi| Sujanpur,
District Hamirpur (H.P.)-176 111.

CORRECTION OF NAME

I, Kamla w/o Sh. Roop Singh, r/o Village Dari, P.O. Chail Chowk, Tehsil Chachyot,
District Mandi (H.P.) do hereby declare that my name has been wrongly entered as 'Kamli' in my
Aadhar Card. My correct nameis 'Kamla. All concerned please note.

KAMLA

w/o Sh. Roop Singh,

r/o Village Dari, P.O. Chail Chowk,
Tehsil Chachyot, District Mandi (H.P.).
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CHANGE OF NAME

I, Gaurav Jain s/o Late Sh. Ramesh Kumar Jain, r/o Village & P.O. Nadaun, Tehsil Nadaun,
District Hamirpur (H.P.) declare that | have changed my minor daughter's name from Aasmi to
Aasmi Jain. She shall be known as Aasmi Jain for all purposesin future. All concerned please note.

GAURAV JAIN

s/o Late Sh. Ramesh Kumar Jain,
r/o Village & P.O. Nadaun,

Tehsil Nadaun, District Hamirpur (H.P.).

CHANGE OF NAME

|, Sareshta Devi Parmar w/o Sh. Randhir Singh, r/o Ward No. 1, Village Panaper Jol, Tanda
(106), P.O. Bdlah, District Kangra (H.P.)-176 064 declare that | have changed my name from
Suresta Devi (Old Name) to Sareshta Devi Parmar (New Name). All concerned please may note.

SARESHTA DEVI PARMAR
w/o Sh. Randhir Singh,

r/o Ward No. 1, Village Panaper Jol, Tanda (106),
P.O. Ballah, District Kangra (H.P.)-176 064.

CORRECTION OF NAME

I, Soma Devi w/o Sh. Bansi Ram, r/o Village Pirh Behdlu, P.O. Basona, Tehsil Lad Bharol,
District Mandi (H.P.) declare that my name in my Aadhar Card is wrongly entered as SUNDEY |
wife of Vainshi Ram. Whereas, my correct name is Soma Devi wife of Bansi Ram. All concerned

please note.
SOMA DEVI
w/o Sh. Bansi Ram,
r/o Village Pirh Behdlu, P.O. Basona,
Tehsil Lad Bharol, District Mandi (H.P.).

CORRECTION OF NAME

I, Santosh Prajapati o Sh. Bhulli Prgjapati, r/o Village Halel, P.O. Kanaid, Tehsil Sunder
Nagar, District Mandi (H.P.) declare that the name of my minor daughter in her Aadhar Card is
wrongly recorded as Rajnandini, the correct name of my daughter is Nandini Prajapati as per her

matriculation certificate.
SANTOSH PRAJAPATI
s/o Sh. Bhulli Prajapati,
r/o Village Haldl, P.O. Kanaid,
Tehsil Sunder Nagar, District Mandi (H.P.).
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CORRECTION OF NAME

I, Deep Kumar s/o Sh. Achhar Singh, r/o Village Rumhani, P.O. Rumhani, Sub-Tehsl|
Chhatri, Distt. Mandi (H.P.)-175 047 do hereby solemnly affirm and declare that my name is
wrongly entered as Deepak Kumar in my Aadhar Card No. 2264 5928 2488 and my correct name is
Deep Kumar. | want to change my name from Deepak Kumar to Deep Kumar.

DEEP KUMAR

s/o Sh. Achhar Singh,

r/o Village Rumhani, P.O. Rumhani,

Sub-Tehsil Chhatri, Distt. Mandi (H.P.)-175 047.

CORRECTION OF NAME

[, Asha Rani w/o Sh. Budhi Singh, V.P.O. Beh, Tehsil Dadasiba, Distt. Kangra (H.P.)
declare that in my Aadhar Card my name Santosh Kumari is wrongly mentioned, the correct name
is Asha Rani. All concerned note.

ASHA RANI

w/o Sh. Budhi Singh,
V.P.O. Beh,

Tehsil Dadasiba,
Distt. Kangra (H.P.).

CHANGE OF NAME

I, Pramod Kumar /o Late Sh. Puran Chand, r/o Village Gahan, P.O. Khunni, Tehsil
Nankhari, Distt. Shimla (H.P.)-171 213 declare that | have changed my son's name from Shiven
(old name) to Shiwain Mehta (new name). All concerned please may note.

PRAMOD KUMAR

s/o Late Sh. Puran Chand,

r/o Village Gahan, P.O. Khunni,

Tehsil Nankhari, Distt. Shimla (H.P.)-171 213.

CORRECTION OF NAME

[, Bimla Devi w/o Sh. Jitender Kumar, r/o Vill. Didu, P.O. Bakhalag, Tehsil Arki, Distt.
Solan (H.P.) have corrected my son's name from Bhavya Thakur incorrectly recorded in Aadhar to
Bhavay Thakur as per Birth Certificate. In future he shall be known as Bhavay Thakur.

BIMLA DEVI

w/o Sh. Jitender Kumar,

r/o Vill. Didu, P.O. Bakhalag,
Tehsil Arki, Distt. Solan (H.P.).
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CORRECTION OF NAME

[, Sunita Kumari w/o Sh. Surender Kumar, r/o Vill. Punder, P.O. Dian, Tehsil Barsar, Distt.
Hamirpur (H.P.) declare that in my educational record my name is wrongly entered as Sunita Devi.
Whereas, my correct name is Sunita Kumari. | shall be known as Sunita Kumari for all purposesin
future. All concerned please note.

SUNITA KUMARI

w/o Sh. Surender Kumar,

r/o Vill. Punder, P.O. Dian,

Tehsi| Barsar, Distt. Hamirpur (H.P.).

CORRECTION OF NAME

|, Parkash Kumari w/o Sh. Amrit Lal Sharma, r/o Village Abhaypur, P.O. Bhaderkali,
Tehsil Ghanari, Distt. Una (H.P.) declare that in my Aadhar Card bearing No. 4416 3393 8182 my
name is wrongly entered as Parkasho Devi whereas, my correct name is Parkash Kumari. | shall be
known as Parkash Kumari for al purposesin future. All concerned please note.

PARKASH KUMARI

w/o Sh. Anrit Lal Sharma,

r/o Village Abhaypur, P.O. Bhaderkali,
Tehsil Ghanari, Distt. Una (H.P.).

CORRECTION OF NAME

I, Ambika Devi c/o Sh. Rohit Kumar, r/o Ward No. 09, Chowki, Nagar Nigam Palampur,
Chauki, P.O. Chowki Khalet, Tehsil Palampur, Distt. Kangra (H.P.) declare that my name in my
Aadhar Card have been wrongly entered as Ambika whereas, my correct name is Ambika Devi.
Concerned note.

AMBIKA DEVI

c/o Sh. Rohit Kumar,

r/o Ward No. 09, Chowki, Nagar Nigam Palampur,

Chauki, P.O. Chowki Khalet, Tehsil Palampur, Distt. Kangra (H.P.).

CHANGE OF NAME

I, Rupa o Sh. Nard, r/o Lana Marag (158), P.O. Baru Sahib, Distt. Sirmaur (H.P.) declare
that | have changed my name from Rupato Roop Singh. All concerned Please note for further.

RUPA

s/o Sh. Naral,

r/o Lana Marag (158),

P.O. Baru Sahib, Distt. Srmaur (H.P.).
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CHANGE OF NAME

I, Tika Prasad s/o Sh. Pitamber Duitt, r/o Rawat Niwas, Madhuban Colony, Hospital Road
Solan (H.P.) declare that | have changed my name from Tika Prasad (€% 9@T<) to Tika Prasad

(&1 gar<). All concerned Please note for further.

TIKA PRASAD

s/o Sh. Pitamber Duit,

r/o Rawat Niwas, Madhuban Colony,
Hospital Road Solan (H.P.).
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